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Report in the matter of Original Application No0.612/2022: Subhender Applicant Versus State of Haryana
Respondent, in compliance of Hon’ble National Green Tribunal Order dated22/09/2022.

1. Back ground and Directions of Hon’ble NGT:

The matter in OA No. 612 /2019; Subhender Applicant Versus State of Haryana Respondent, is related to
pollution caused in the nearby villages Sutana, Jatal, Khukhrana, Untla, Assan etc., during management of fly ash by
Panipat Thermal Power Plant.

In the above matter, Hon'ble NGT vide order dated 22/09/2022 directed as under:

“3. Prima facie, the averments made in the application raise questions relating to environment
arising out of the implementation of the enactments specified in Schedule | to the National Green
Tribunal Act, 2010.In view of the averments made in the application, we consider it appropriate

List for further consideration on 20.01.2023"

Thereafter during the hearing of the case vide order dated 20.01.2023 ( copy attached as Annexure-1 ),
following directions were issued by the Hon'ble Tribunal:

1. In compliance of order dated 22.09.2022, interim report has been submitted by the Joint
Committee vide email dated 16.01.2023.

2. The Joint Committee has sought further time for examination of facts on ground and
submission of the final report. Report by the Joint Committee be submitted within three
months by e-mail at Judicial-ngt@gov.in preferably in the form of searchable PDF/OCR
Supported PDF and not in the form of Image PDF.

3. In view of the averments in the application and observations in the interim report of the
Joint Committee, we consider it appropriate to have response of (1) State of Haryana
through Chief Secretary, Government of Haryana, (2) State PCB, (3) Deputy Commissioner,
Panipat and (4) the Project Proponent-M/s Panipat Thermal Power Station, who stand
impleaded as respondents No. 1 to 4. The Registry is directed to prepare and attach memo
of parties to the application.

4. Respondent no. 2 is already appearing before this Tribunal through counsel, Notices be
issued to

5. respondents no. 1,3 and 4 requiring them to file their reply/response within two months by

email at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF
and not in.the form of Image PDF.

6. List the matter for further consideration on 21.04.2023.

2 Compliance of the Orders of Hon’ble NGT:

In compliance of the orders of Hon'ble NGT, a Joint Committee comprising of the following members was
constituted:

i) Dr. Suneel Dave, Director, Central Pollution Control Board(CPCB), Regional Directorate, Chandigarh
ii) Er. Kamaljit Singh, EE, Regional Officer, Haryana State Pollution Control Board (HSPCB), Panipat.
iii) Sh. Balwan Singh, Naib Tehsildar, Panipat (Representing District Magistrate Panipat)

It was directed by Hon'ble NGT to undertake visits to the sites, look into the grievances of the applicant.

associate the applicant and representatives of the concerned project proponent, verify the factual position and submit
its report.

The Joint Committee visited the site on 16.01.2023 and submitted its interim report vide email dated
16.01.2023 and requested for the further time for examination of facts on ground and submission of the final report. On
the request of the Joint committee Hon'’ble NGT vide order dated 20.01.2023, has granted 3 month time for submission

Whereas Panipat Thermal Power Station, HPGCL has undertaken the monitoring of the study area around the
ash dykes by engaging Shri Ram Institute of Industrial Research, Delhi on the direction of HSPCB from 28.12.2022
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to 05.01.2023 w.r.t followings:-

* Ambient Air quality monitoring in the area around PTPS from 8 locations, for the parameters relevant to
thermal power plant ash to determine the impact on the air quality.

* Ground Water quality monitoring various bore-wells from 5 locations, up-stream and down-stream of the
Panipat Thermal Power Plant Ash Dyke. The water quality parameters along with other parameters relevant to
thermal power plant ash to be analysed by an approved laboratory.

* Agriculture Soil quality sampling of the area around PTPS from 5 locations to determine the accumulation of

contaminants in the soil over a period of time, by irrigation with contaminated water and deposition of ash over
a period of time.

2.1 Monitoring of the Ambient Air, Ground Water and Agriculture Soil Quality in the vicinity of
PTPS:

21.1  Impact on Ambient Air quality:
The parameters relevant to thermal power plant ash were monitored in the ambient air environment of the

study area from 29.12.2022-05.01.2023 at 8 no of locations to find out the impact on the ambient air quality. Copy of

the analysis report of ambient air quality are attached as Annexure- 2. The result of analysis of the samples
alongwith details of the monitoring locations is summarized inTableq.1 - 1.6:

Table 1.1 :Analysis results of ambient air quality monitoring. (29/12/2022-30/1 2/2022)

Sr.No Parameter Unit MoEF & CCNAAQ GD Goenka Maharishi Field Hostel |Govt. Sr. Sec
. Standard chool, Jattal |Kashyap Govt{PTPS School
(Panipat) at rear |Polytechnic, Colony Sutana
lawn Jattal (Panipat) at
(Panipat) near near main
Parking Area gate
Sulphur Max.80
| B *
" | dioxide(so,) | “9/m3 ug/m°®(24-hr.) > ® : "
Nitrogen Oxides Max.80
: (8sNO;) | “9M3 | yom3 (24-hr) - o 3 71
. = Reéﬁ?able
3 Particulate | ug/ms3 o a27 395 376 346
Matter (PM10) ug/ms3 (24-hr.)
Fine Particulate |
Max.60 |
4 Mat;eg)(pm ug/m3 ug/m3 (24-hr.) 275 127 141 i 224
Ozone (03), Max.100
5 sl ug/m3 ugim3 (8-hr) 39 51 46 39
Max.1
6 Lead(Pb) ug/m3 ug/m3 (24-hr.) 0.22 0.25 0.18 0.22
Carbon .'
7 | Monoxide(CO) | mg/m3 WiLs 18 18 18 | 17
avg[8hr ] mg/m3 (8-hr.)
5 . Max.400
8 | Ammonia(NH3) | ug/m3 ug/m® (24-hr.) 44 51 35 42
b—
9 Benzene(CeHg) | ug/m3 5 ug/m’ 0.9 8.4 6.4 | 3.2
i g (AnnualAvg.) ‘ . ’ . '
Benzo 1 ng/m3(Annual &
10 (a)Pyrene(BaP) ng/m3 Avg.) 11 BDL 0.9 BDL
11 | Arsenic(As) | ng/im3 | 6ng/ rgfg\}”““a' 0.45 0.26 0.6 0.35
12 Nickel(Ni) | ng/m3 | 20 ng/m3(Annual | 11 30 7.1 27
Avg.) l
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Table 1.2:Analysis results of ambi i i itoring. 30!12!2022-31!12!2022)

MoEF & |GD Goenka Maharishi Field Hostel Govt. Sr. Sec
CCNAAQ chool, Jattal Kashyap PTPS School
Standard (Panipat) at Govt. Colony ytana
rear lawn Polytechnic, (Panipat) at
Jattal near main
(Panipat) near gate
_ Parking Area
O MaX‘SO * * * *
L Sulphur dioxide(SO,) | ug/m3 ug/m?(24-hr.) BDL BDL BDL BDL
Nitrogen Oxides Max.80
. (asNO) HIM3 | g3 (24-hr ) o - BA 49
Respirable Particulate Max.100 .
¥ Matter (PM10) | “9/M3 |\ 0ins o4 19 — a4 2az
Fine Particulate
Max.60
4 Matztesrgpm ug/m3 ug/m3 (24-hr.) 192 108 76 164
Max.100
5 |Ozone (03), avg [8hr.]| ug/m3 ug/m3 (8-hr.) 40 48 34 42
6 Lead(Pb) ug/m3 Max.1 0.12 0.12 0.14 0.13
ug/m3 (24-hr.) i ' ' '
Carbon Max.2
" Monoxide(CO)avg[ghr ] ™™3 | mgim3 (8-hr) LY B 14 he
. Max.400
8 Ammonia(NH3) ug/m3 ug/m?® (24-hr.) 29 33 45 45
9 Benzene(CeHs) ug/m3 5 ug/m’ 41 6.2 7.8 0.3
il (AnnualAvg.) g ; : :
Benzo (a) Pyrene 1 ng/m3 |
10 (BaP) ng/m3 (AnnualAvg.) 1.1 0.8 BDL ] BDL
11 Arsenic(As) ng/m3 [0 ng/ ”Aﬁé‘?”““a' 0.24 0.4 041 | 0417
) ; 20 ng/m3
12 Nickel(Ni) ng/m3 (AnnualAvg.) 4.1 3.8 13 8.4

Table 1.3:Analysis results of ambient air quality monitoring.(31/1 2/2022-01/01/2023)

S.No |Parameter Unit MoEF & D Goenka Maharishi  [Field Govt. Sr. Sec
: CCNAAQ chool, Jattal [Kashyap  Hostel School
Standard Panipat) at rear Govt. PTPS utana
awn Polytechnic, Colony Panipat) at
Jattal inear main
(Panipat) near F;ate
Parking Area
o Max.BO * * *
1 Sulphur dioxide(SO,) ug/m3 ug!m3(24-hr.) BDL BDL BDL 7
. Nitrogen Oxides Max.80
2 | (asNO,) U9Im3 | g3 (24-hr.) 48 0 s G
Respirable Particulate Max.100
. Matier(PM10) | YO/M3 |03 2ar) A 185 il
Fine Particulate
Max.60
4 Matter(PM ug/m3 ug/m3 (24-hr.) 96 66 84 110
2.5) .
5 | Ozone (03), avg[shr]| ug/m3 . gﬁ;-;ﬁﬂr ) 42 59 53 48
e L+ ' .-
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’—6 Lead(Pb) ug/m3 Max.1 0.05 0.04 0.08 0.04
9 ug/m3 (24-hr) : : : :
Carbon Max.2 I

" Monoxide(CO)avg(shr] MM | oma (8-hr.) L L L7 16
y Max.400

8 Ammonia (NH3) ugim3 | | omd (2 4-He) 39 41 35 55

: ]

9 Benzene(CsHq) ugim3 [° “9”2“;‘“)“””3 18 3.9 2.8 44
Benzo (a) Pyrene 1 ng/m3

10 (BaP) ngm3 | oo Avi) BDL 0.7 BDL BDL
6 ng/m3

11 Arsenic(As) ng/m3 (Annual 0.22 0.25 0.25 0.18

Avg.)

: : 20 ng/m3

12 | Nickel(Ni) ng/m3 (Annual Avg.) 7 22 5 54

Table 1. 4: Analysis results of ambient air

quality monitoring.(02/01/2023-03/01/2023)

S.No. Parameter Unit MoEF DAV Bal Vikas Govt. Sr. Atal Seva Kendra,
CCNAAQ  (School, igchool, ec. Sutana Panipat
Standard PTPS Jattal, chool,
(cl’,‘;'ﬁi'“;t) Panipat Jattal
P (Panipat) ‘
—
| Sy Max.80 - *
1 | Sulphur dioxide(SO,) ug/m3 ug/m*(2 4-hr) BDL 7 6 BDL
Nitrogen Oxides Max.80 |
~ (asNO,) Uo/m3 | ygim3 (24-hr)| 24 26 28 29
Respirable Particulate Max.100 ]
# Matter(PM10) Uom3 | ugim3 (24-hr)| 331 " 2 =~ |
B Fine Particulate ]
Max.60 _
4 Matzteggpm ug/m3 ug/m3 (24-hr.) 111 120 237 | 227 |
Max.100 w
5 | Ozone (03),avg[8hr.] | ug/m3 ugfm‘,’; ey | 40 37 37 48
6 Lead(Pb) ug/m3 g 0.10 0.13 0.14 0.11 |
ug/ma3 (24-hr.) : : ' '
Carbon Max.2
” Monoxide(CO)avgighr| MI/M3 mg/m3 8-hr)| 1-° A . L |
= i
; Max.400 '
8 Ammonia(NH3) ug/m3 ug/m® (24-hr.) 36 48 50 32 1-
“t
5 ug/m® :
9 Benzene(CgHs) ug/m3 (AnnualAvg.) 14 BDL BDL BDL
1 ng/m3 i
10 |Benzo (a)Pyrene(BaP)| ng/m3 (AnnualAvg.) BDL BDL BDL BDL :
6 ng/m3 '
11 Arsenic(As) ng/m3 (Annual 0.36 0.56 0.4 0.1
Avg.)
y : 20 ng/m3
12 Nickel(Ni) ngm3 | onugave) | 1 46 12 | 6.2
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soner . | BalVikas | Govt.Sr. | Atal Seva
MoEF &CCNAAQ | School, |Sec. School, Kendra,
8.No. Parameter et Standard CTI-Er?y Jattal, Jattal Sutana
(Panipat) Panipat (Panipat) Panipat
1 Sulphur dioxide(SO;) | ugim3 | ’ ,’r‘fj("z;i?hr ) | eow | BoLe BDL* BDL*
2| Nirogen Oxides (sNO,) | ugim3 | :rwe?}(('zith) 20 31 22 30
Respirable Particulate Max.100
- Matter(PM10) MIM3 | igim3 (2a-hr) | 233 ;. e -
Fine Particulate Matter(PM Max.60
4 5E) Ugm3 | ems3anr) | 78 109 230 207
5 Ozone (O3)avglehr] | ugm3 | gf,“’nf‘;'('gfﬁr | s 35 41 43
e Max.1 '
6 Lead(Pb) ugim3 | i3 (24-hr) | 005 0.08 0.05 005 |
——, Carbon Max.2 )
" | Monoxide(CO)avg[ghr] | M9/m3 mg/m3 (8-hr) | 1-8 L b 13
8 Ammonia(NH3) ug/m3 ugm%"(;ﬁgr )| 4 43 39 33
——
5 |
9 Benzene(CgH;) ug/m3 ug/m*(AnnualAv a) BDL 1.2 BDL BDL .
s 3 1
10 Benzo (a)Pyrene(BaP) ng/m3 [ng/m3(AnnualAvg.| BDL BDL BDL I BDL
i ) | |
|‘
11 Arsenic(As) ng/m3 | ©ng/ 'g\?éﬁ””“a' 0.19 0.45 022 | o1
SR 20 | ]
12 Nickel(Ni) ng/m3 |ng/m3(AnnualAvg.| 1.4 45 43 , 25
| ) |
Table 1.6:Analysis results of ambient air quality monitoring.(ouo1!2023-05!01!2023):
! SI?I:)\;I Bal Vikas | Govt. Sr. Atal Seva
i .. |MoEF &CCNAAQ ’| School, |Sec.School, Kendra,
o | PRI, it Standard CF;T;?), Jattal, Jattal Sutana |
(Panipat) Panipat (Panipat) Panipat
9 Sulphur dioxide(SO,) ug/m3 ugm%g?hr ) 5 BDL* BDL* BDL* |
= - Max.80 |
2 Nitrogen Oxides (asNO,) ug/m3 ug/m3 (24-hr.) 22 38 26 28 :
Respirable Particulate Max.100 '
o Matter(PM10) Uom3 | ugim3 (24-hr) | 276 0 A 3|
= i Fine Particulate Matt
: er(PM Max.60
4 25) ug/m3 ug/m3 (24-hr.) 91 116 210 | 196
S| |
5 Ozone (O3)avglghr] | ugim3 | g'}"nf;‘gacfﬂr ) 37 37 53 | 55
Max.1 '
6 | Lead(Pb) ug/m3 ug/m3 (24-hr.) 0.06 0.07 0.08 0.06 I!




J Monoxid(e:a?(r:%))r;vg[shr.] gl mg;’mgiﬁz—hr.) 18 F 1.8 -
8 Ammonia(NH3) ug/ma3 ugm}%"{;ﬁﬂm 39 48 34 49
g | Benzene(CgHg) ug/m3 ( A:nﬂgilzjg.) 0.6 2.0 BDL BDI
10 | Benzo (a) Pyrene (BaP) | ng/m3 (Ar}nﬁlﬁfg‘) BDL* | BDL BDL BOL |
1M Arsenic(As) ng/m3 6”9”235“)"”“3' 0.18 0.21 0.2 0.11
2 | Nickel(Ni) ng/m3 (Aﬁﬂg&;) 3.4 5.7 12 6.6

locations, with PM4, concentration ranging between 155-432 ug/m® (against the standard of 100 ug/m®) and PM,
concentration ranging between 66-275 uga"m3 (against the standards of 60 ug/m3). A comparison of PMy, conc. in

'

station at Forest Office Jattal Road Panipat and CAAQM station at Police Line , GT Road Panipat. It was observed
that PM10 conc. in the villages located at the vicinity of PTPP is much higher (155-432 ug/m® vs. 70-273 ug/m*
68-394 ug/m® and 20-282 ug/m®) in comparison to CAQMS data located at Sector 18, Panipat, CAAQM station at
Forest Office Jattal Road Panipat and CAAQM station at Police Line » GT Road Panipat . Similarly, PM2.5
conc. was also higher 66-275 ug/m® vs. 13-75 ug/m’®) at the locations in the vicinity of PTPP in comparison to
CAAQMS located at Sector18, Panipat. However PM 2.5 is not installed at CAAQM station at Forest Office Jattal
Road Panipat and CAAQM station at Police Line , GT Road Panipat therefore comparison was made with only
CAAQM station located at Sector-18, Panipat.

made with the Continuous Ambient Air Quality Monitoring Station located at HSVP Office Sector 18, Panipat, CAAQM

Out of 8 locations monitored by the Joint Committee, Nickel concentration in the ambient air was found to be

exceediang at 02 locations ranging between 27-30 ng/m® (24 hr) against the standard of annual average
20ng/m”.

Benzene concentration in the ambient air was found to be exceeding at 04 no of locations ranging between
6.2-8.7 ugfm3(24hr) against the standard of annual average 5ug/m’.

Benzo (a) Pyrene (BaP) concentration in the ambient air, was also found to be exceeding at 01 locations out of 08
locations monitored by the Joint Committee with concentration ranging having conc of 1.1 ng!m3(24hr) against the
standard of annual average 1ng/m3.

2.1.2 Impact on Ground water quality:

The ground water sampling was conducted at 05 locations from various bore-wells up-stream and down-stream of the
Panipat Thermal Power Plant Ash Dyke. Copy of the analysis report of Ground Water quality are attached as
Annexure- 3. The water quality parameters alongwith other parameters relevant to thermal power plant ash were
analyzed and the results are summarized in Table 2. The parameters specific to thermal power plant/fly ash were
found to be within the prescribed parameters. However, the microbiological parameters (Total Coliform) were

found to be exceeding (40 cfu/100 mi > 20 ¢fu/100 ml) in the 1 borewells, out of 7 bore-wells monitored by the Joint
Committee.
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Table1:Ground water analysis. (02/02/2023)

’7 Ground Water Analysis
N ' ! ' ' l
S.N Requirement Datection Anand S/o | Balwinder S/o| Rambir Slo Jagbir S/o Ravinder Ga Panchayat G.D. Goenka | Jagminder S/o
= 9 Characteristic (Acceptable Limit Dhoop Singh Ramdiya Shyam Ram | Dharmbir S/o Lal Chanrg Land Tubewell| School, Near |Shriram Chander
Limit) (Jattal) (Jattal) (Jattal) No.16 Gate No.2 (Jattal)
Dated 02.02.2023 Dated 15.02.2023 Dated 16.02.2023
(1) (2) (3) (4)
Organoleptic & Physical Parameters
1 Colour, Hazenunits, Max 5 5 ot Not Detected| Not Detected ot Not Detected Not Detected| Not Detected Not Detected
Detected Detected
2 Odour Agreeable = Agreeable Agreeable Agreeable Agreeable Agreeable Agreeable Agreeable Agreeable
3 T”rb'ifg)'( NS 1 Max (5) : 2 3 2 1 21 9 Not Detected 10
4 pHvalue 6.5-8.5 - 7.8 7.8 8.5 7.8 7.8 79 7.9 8.1
5 Total dissolved solids, * | gog ypagiangoy | - 502 551 591 702 445 533 460 397
mg/l,max
General Parameters Concerning Substances Undesirable in Excessive Amounts
1| Aluminium (asAl),mg/l, Max 0.03 0.02 Not Detected| Not Detected | Not Detected | Not Detected 0.06 Not Detected | Not Detected 0.02
2 Ammona:)(;s;ztﬂ::moma» 0.5 0.1 Not Detected| Not Detected | Not Detected | Not Detected | Not Detected Not Detected | Not Detected Not Detected
Anionicdetergents
3 (asMBAS),mg/l, 0.2 Max 0.01 Not Detected| Not Detected | Not Detected | Not Detected | Not Detected | Not Detected | Not Detected Not Detected
Max
4 Barium (as Ba),mg/l, Max 0.7 Max . 0.1 0.1 Not Detected 0.08 0.08 0.06 0.1 0.06
5 Boron (as B),mg/l, Max 0.5 - 0.1 0.1 0.3 0.3 0.3 02 0.1 0.1
6 Calcium (as Ca),mg/l, Max 75 - 26 32 8 26 28 14 28 17
7 |Chloramines (asCl2),mg/l, Max 4.0 1.0 Not Detected| Not Detected | Not Detected | Not Detected | Not Detected | Not Detected | Not Detected Not Detected
8 Chloride (as Cl),mg/l, Max 250 - 15 J 19 17 17 8 21 38 20
JEEEY SUEREEE e L — i i = = S == |- . -
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) ) ~ Not Not Not Not  Not Not Not Not
9 /l 0.05 0.01
Copper (as Cu).mg/l, Max Detected Detected Detected Detected | Detected Detected Detected Detected
10 Fluoride (as F)mg/l, Max 1.0 Max (1.5) - 1.1 0.9 7.2 4.5 3.5 1.8 1.2 1.5
0.1 Iron (as Fe),mg/l, Max 1.0 - 0.2 0.3 0.4 0.1 3.9 1.4 0.05 0.9
12 | Magnesium (asMg),mg/l, Max 30 - 29 31 5 33 39 20 35 14
13 | Manganese (asMn),mg/l, Max 0.1 - 0.01 0.01 0.01 0.01 0.05 0.03 0.01 0.01
) : . Not Not Not Not Not Not Not Not
14 neral /.M 1.0 0.5
. oll; Mg/, Max Detected Detected Detected Detected Detected Detected Detected Detected
15 | Nitrate (as NO3),mg/l, Max 45 - 2 6 3 10 6 9 10 6
Phenoliccompounds(as Not Not Not Not Not Not Not Not
16 0.001 0.001
C6H50H), mg/l,max Detected Detected Detected Detected Detected Detected Detected Detected
. Not Not Not Not Not Not Not Not
17 Sel 0.01 i .
Slentmiasse)mp/hMax 0:005 Detected Detected Detected Detected Detected Detected Detected Detected
18 ; : - ‘ Not Not Not Not Not Not
Silver (as Ag),mg/l, Max Gt 0.0 o Detected Detected Detected Detected Detected Detected
19 | Sulphate (asS04)mg/l,Max 200 - 48 76 86 90 40 69 58 66
: Not Not Not Not Not Not Not Not
20 Iph S I 0.05 0.05
Sulphide(asH2S),mg/l, Max Detected Detected Detected Detected Detected Detected Detected Detected
21 _ Total alkalinityas 200 Max (600) = 357 347 376 461 323 334 255 221
calciumcarbonate, mg/l, Max
Total hardness(as
22 200 - 188 2 41 201 2 100
CaCO03),mg/l, Max A aB e “8
- = < T e Not
23 Zing(_gs_ZEJ,rhgfl‘ Max ) 0.01 e _0_,1__ 0.01 0.01 0.07 0.01 0.1 Detected
Parameters Concerning Toxic Substances
1 0.003 Not Detected J Not Detected Not Detected | Not Detected Not Detected Not Detected

Cadmium (asCd),ma/l, Max

0.003 Not Detected

Not Detected
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Cyanide (asCN),mg/l, Max i 0.05 0.05_ Not Detected | Not Detected | Not Detected | Not Detecte(_j Not Detected | Not Detected Not Detected Not Detected

Lead (as Pb_).:mgfl, Max. i 0:01 ; 0.01 Not Detected | Not Detected | Not Detected | Not Detected | Not Detected | Not Detected _Not Detected ] Not Detected

Mercury (as Hg),mg/l, Max 0.001 0.001 Not Detected | Not Detected | Not Detected | Not Detected | Not Detected | Not Detected Not Detected Not Detected

Molybdenum (asMo),mg/l, Max 0.07 0.01 Not Detected | Not Detected | Not Detected 0.02 0.03 0.01 0.01 Not Detected

Nickel (as Ni),mg/l, Max 0.02 0.01 Not Detected | Not Detected | Not Detected | Not Detected 0.01 Not Detected | Not Detected Not Detected

Total arsenic (asAs),mg/l, Max 0.01 0.005 Not Detected| Not Detected | Not Detected | Not Detected | Not Detected | Not Detected Not Detected Not Detected

Total C};Zmir:gl(as Cn, 0.05 0.01 Not Detected | Not Detected | Not Detected | Not Detected 0.01 Not Detected Not Detected Not Detected
. Bacteriological Tests

-Bazt‘;‘f}';f:g:‘fﬂrgaml Not Detectable O;‘fa‘r"ro':gre Not Detected| Not Detected | Not Detected | Not Detected | Not Detected | 40 cfu Not Detected | Not Detected

2 E.coli, cfu/100ml Not Detectable [ON€ O more ot Not Detected| Not Detected | Not Detected | Not Detected | Not Detected | Not Detected | Not Detected

than one Detected

2.1.3 Impact on agriculture Soil:

y irrigation with contaminated water and deposition of ash over a period of time, soil samples from the five

To determine the accumulation of contaminants in the soil over a period of time, b
ng the parameters specific to thermal power plant/fly ash. The copy of the analysis reports are attached as

locations of the study area were drawn and analyzed for various parameters includi
Annexure-4. The results of analysis of soil samples are summarized inTable3:
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Table 3: Analysis of soil samples
S.No. Parameters Results of analysis . -
Target value of Soil,
Soil-1 Soil-2 Soil-3 Soil-4 Soil-5 mg/Kg
(WHO)
Anand S/o Sh. Dhoop| Balwinder S/o Sh. |Ranbir S/o Sh. Shyam S
?:;:\I::ﬁaﬁé.:gd J’:‘:; Singh Land, Jattal |Ramdiya Land, Jattal Ram Land, Jattal Jagbir Singh S/o Sh.
\ilincio "Giso ¢ aduiinates Village "Geo- Village "Geo- Village "Geo- Dharambir Singh Land, Jattal
9N29u22.31 9" E coordinates coordinates Nztgogl‘dinates . Village" Geo-coordinates
-] L] . :' N29°21.56-61 "| E N29°21 '56161 “, E i 1‘49-01 “, N29°21.48-75“, E 76“53.32.83
76 54 45-45 76654'26" 76054'26" 76“53'35-42
pH (30g in 75 ml. water)(on
1 Received basis) 8.5 89 8.2 9.0 9.1
Mercury (as Hg),mg/Kg (on % .| Below Quantification | Below Quantification | Below Quantification — e

2 received basis) Below Quantification Limit Limit Limit Limit Below Quantification Limit

g |frsenic (aSAS{;;”S?;';Qw" resaived 0.87 1.01 1.42 0.77 1.14

4 Cadmium (ast},mngg (on dry Below Quantification Linit Below Qqarjtification Below Qt_xarjtification Below anr_mﬁcaticn Balow Quantification Limit 08

basis) : Limit Limit Limit ;

5 Cobalt (as Co),_mngg (on dry Below Quantification Limit Below Qqar_ltification Below Qqaptiﬁcation Below anr_\tiﬂcation Below Quantification Limit

basis) Limit Limit Limit
6 Chromiun (asbg;i)é:;ngmg (on dry 50 73 72 55 67 100
7 Copper (as Cu),bmgr‘Kg (on dry 16 25 35 34 25 36
basis) R i
g |Manganese (o8 M) mareg fon dry 136 166 238 164 179
asis)

9 | Nickel (asNi),mg/Kg (on dry basis) 31 37 51 35 44 35
10 [ Lead (asPb),mg/Kg (on dry basis) 10 12 17 14 15 85
11 Zinc(asZn),mg/Kg (on dry basis) 40 54 76 56 58 50

Phosphaie (asP205),% by mass a -
12 (on dry basis) o 0.52 0.5 - 0.81 0.59 0.7
13 | ron(asFe203),%by mass (on dry 2.07 2,62 3.21 211 253
basis)
PotasséunﬂagKZO),% by mass (E— T e | I
| ML dybasis | . S KO S IO...00 oo -

o7



Nitrogen (as N),mg/Kg (on dry

Below Quantification

Below Quantification

[

Below Quantification 2 S
= basis) ] 1 Limit Limit Limit Below Quantification Limit
16 Cation Exchange Capacity, 1.4 54 . i s

meq/100g (on dry basis)

It was observed from the analysis of soil that the concentration of nickel and zinc is on higher side, if compared with the target values of these heavy metals as recommended by WHO.

This also indicates the impact on soil due to unscientific disposal and management of ash by PTPS.

11
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2.2

Ch-72/CMDP-Il dated 01/03/2023 attached as Annexure-5,

Action Plan for the disposal of entire pond ash stored in Ash dykes:

1+~

95

PTPS has submitted the action plan for the disposal of the entire ash stored in the ash dykes vides Memo No.

of the ash is as under:

The action plan submitted by the PTPS for the disposal

1. The present quantity of the Ash stored in the ash dykes of the PTPS is as under :
Sr No. Ash Dyke Quantity of Ash stored on 28.02.2023( in Lakh MT) l
== ==
1 Ash Dyke-A 103 '
| 2 Ash Dyke- B 22 '
'3 Ash Dyke- C 12
Total 137
2 The details of MOUs signed with M/S Shree Cement , NHAI and Sate PWD for lifting of the ash are as below
Sr. No. Name of the Project Quantity of ash | Quantity Lifted till Quantity to be
Required for the | 28.02.2023 Lifted
project (in Lakh MT) (in Lakh MT)
(in Lakh MT)
1 M/S Shree Cement 183.5 3.12 180.38
village -khukrana Panipat
NHAI 251.9 58.52 193.38
3 State PWD 46.64 17.36 29.28
| Total 482.04 79 403.04

The demand of the ash is about 403 Lakh MT against the available quantity of 137 Lakh MT in ash dykes. The

above estimates suggest that the accumulated and generated ash would be utilized in a span of three years

as the present rate of lifting is also estimated to be order of 2,0000 MT/Day.

2.3 Compliance status of the conditions of Consent to Operate and Environmental Clearance:

* PTPS has obtained Consent to Operate from HSPCB for the period 01/10/2021 to 30/09/2026 vide no. No.
HSPCB/Consent/:313103521PITCTO13349958 Dated:23/08/2021 copy of which is attached as
Annexure -6

* The copy of the Environmental Clearance obtained by PTPS is attached as Annexure -7.

* PTPS has submitted the compliance status of conditions of CTO and EC on dated 07.03.2023 . attached
as Annexure -8.

* The point wise compliance status of the conditions of CTO and EC as verified by HSPCB on 06.03.2023 is
as under:

Compliance of the Conditions of Consent to Operate

Sr. Condition Compliance Status

No.

1 The applicants shall maintain good housekeeping both within Satisfactory Housekeeping has been |
factory and in the premises. All hose pipelines values, storage | maintained in the plant . All hose pipelines |
tanks etc. shall be leak proof. In plant allowable pollutants levels, | values, storage tanks etc are leak proof.

; if specified by State Board should be met strictly ;

2 The applicant/company shall comply with and carry out| Noted for compliance by PTPS. !
directive/orders issued by the Board in this consent order at all |

| subsequent times without negligence of his /its part. The .
applicant/company shall be liable for such legal action against |
him as per provision of the law/act in case of violation of any |

| order/directives. Issued at any time and or non compliance of the
Iy terms and conditions of his consent order |
3 The applicant shall make an application for grant of consent at Presently PTPS is having CTO valid up to |
least 90 days before the date of expiry of this consent. 30.09.2026. PTPS has noted for apply for
grant of consent at least 90 days before the
date of expiry
} 4 {

Necessary fee as Prescribed for obtaining renewal consent shall | Noted for compliance by PTPS. |
be paid by the applicant along with the consent application }

12



If due to any technological improvement or otherwise this Board
is of opinion that all or any of the conditions referred to above
required variation (including the change of any control
equipment either in whole or in part) this board shall after giving
the applicant an opportunity of being heard vary all or such
condition and there upon the applicant shall be bound to comply
with the conditions so varied.

MoEF&CC vide notification Qe@

05.09.2022 has revised timelines for
compliance of SOx Norms for Category “A”
(PTPS Units) upto 31.12.2024.The case for
administrative approval regarding
retendering for installation of FGD at
HPGCL Plants has been submitted to GoH
on 12.12.2022. The decision of GoH is |
awaited. Work to M/S ISGEC Heavy |
Engineering Ltd., Noida for installation of
low NOx burners at HPGCL Plants has
been awarded on 21.01.2023. |

The industry shall provide adequate arrangement for fighting the
accidental leakages, discharge of any pollutants gas/liquids from

| the vessels, mechanical equipment etc. which are likely to cause

environment pollution

PTPS has provided adequate Fire fighting |
equipments i.e. 4 no of Fire Tender
Vehicles, 1694 no of Fire extinguishers,3 no
of Foam Tanks having total capacity of
2000Litres etc. PTPS is having dedicated
Fire and Safety department with adequate
no of staff strength for 24 X 7 monitoring
and prompt response in case of any|
accident. As per record no leakage and fire
accident happened in last 5 years.

The industry shall comply noise pollution (Regulation and
control) Rules, 2000

Noise level is being monitored by
MOEF&CC approved laboratory by PTPS
regularly. The PPEs i.e ear muffs, ear plugs
etc. are being used in high noise areas of
plant.

The industry shall comply all the direction/Rules/Instructions as
may be issued by the MOEF/CPCB/HSPCB from time to time

Being Complied by PTPS. ;

The industry shall ensure that various characteristics of the
effluents remain within the tolerance limits as specified in EPA
Standard and as amended from time to time and at no time the
concentration of any characteristics should exceed these limits
for discharge

|
1

Complied, PTPS has undertaken the
monitoring of MOEF& CC approved
laboratory on monthly basis and online |
monitoring device has also been installed |
and connected to the servers of HSPCB |
and CPCB for real time monitoring. As per |
the reports of the above said laboratory and
OMD data , unit is complying with the |
prescribed standards. -

10

The industry would immediately submit the revised application to
the Board in the event oi any change in the raw material in
process, mode of treatment/discharge of effluent In case of
change of process at any stage during the consent period, the
industry shall submit fresh consent application along with the
consent to operate fee, if found due, which may be on any
account and that shall be paid by the industry and the industry
would immediately submit the consent application to the Board
in the event of any change during the year in the raw material,

quantity, quality of the effluent, mode of discharge, treatment
facilities etc.

There is no change in the raw material in |
process, mode of treatment/discharge of
effluent

The officer/official of the Board shall reserve the right to access
for the- inspection of the industry in connection with the various
processes and the treatment facilities. The consent to operate is
subject to review by the Board at any time.

Being complied

Permissible limits for any pollutants mentioned in the consent to
Operate order should not exceed the concentration permitted in
the effluent by the Board

Complied, PTPS has undertaken the |
monitoring of MOEF& CC approved |
laboratory on monthly basis and online
monitoring device has also been installed
and connected to the servers of HSPCB
and CPCB for real time monitoring and
complying with the Permissible limits for any |
pollutants mentioned in the consent to |
operate. :

The industry shall pay the balance fee, in case. It is found due
from the industry at any time later on.

Being Complied by PTPS.

If the industry fails to adhere to any of the conditions of this
consent to operate order, the consent to operate so granted
shall automatically lapse.

Being Complied .

If the industry is closed ternporarily at its own, they shall inform
the Board and obtain permission before restart of the unit.

Being Complied by PTPS.

16

The industry shall comply all Directions/ Rules/Instructions
issued from time to time by the Board.

Being Complied by PTPS.

L3
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Specific Conditions

o/
Compliance Status

That the unit will not discharge any untreated effluent inside or
outside the premises and will comply with the standards
prescribed as per Environment (Protection) Rules, 1986 for
thermal power plant units

ETP is already installed and the treated
water is completely re-used in ash handling
system regularly for making ash slurry to
dispose the ash to ash dyke area. ;

That the unit will comply with the time bound directions of CPCB
regarding installation of FGD.

MoEF&CC  vide notification  dated |
05.09.2022 has revised timelines for
compliance of SOx Norms for Category “A”
(PTPS Units) upto 31.12.2024.The case for
administrative approval regarding
retendering for installation of FGD at
HPGCL Plants has been submitted to GoH
on 12.12.2022. The decision of GoH is
awaited. Work to M/S ISGEC Heavy
Engineering Ltd., Noida for installation of
low NOx burners at HPGCL Plants has
been awarded on 21.01.2023.

The unit will comply with the directions issued Ey the Hon'ble
NGT/Joint Committee /HSPCB in O.A No. 581/2019 & other
legal forms time to time.

Being Complied by PTPS.

That the unit will maintain and operate its ETP & APCM regularly
and efficiently to keep all applicable parameters within
prescribed Industry specific standard E(P) Act 1986

Being maintained regularly by PTPS.

That the unit will submit the calibration certificate of the online
Continuous Effluent/emission Monitoring System installed in the
unit from time to time and ensure the continuous connectively of
the OCEMS with CPCB and HSPCB.

Online Continuous Effluent/Emission |
Monitoring System installed in the PTPS are
calibrated on monthly basis. Recent
calibration was done on 16.02.2023.

The unit will comply with the directions of CPCB/HSPCB from
time to time.

!
PTPS is not complying with the direction |
no 42 dated 17.09.2021 of Commission for
Air Quality Management in National Capital
Region and adjoining areas, regarding the
co-firing of biomass based Pellets, Torrefied
Pellets/Briquettes (with focus on paddy |
straw) with Coal (up to 5-10%) in the power |
plants through a continuous and !
uninterrupted supply chain and to take all |
necessary steps to ensure that co-firing of |
biomass pellets in Thermal Power Plants |

begins without any delay.

That unit will intimate the board before start of operation of the
units of PTPS and samples will be collected with 90 days and
further validity of the CTO will depend upon the outcome of ARs.

PTPS has informed and Board has aiready |
collected the samples of the PTPS on
14.12.2022 and found complying with the
emissions/ effluent norms.

That the CTO so granted shall become invalid in case of
violation of any the above/ any law of the land and action as

deemed fit will be initiated against the unit as per legal
provisions.

Noted for compliance .

| 'Compliance of the Conditions of Environmental Clearance

Sr. Conditions Compliance Status

No.

1 All the condition stipulated by Haryana Pollution Control Board | No record has been provided by PTPS |

vide their letter no. HSPCB/Water Consent/2001/4349 dated regarding compliance of this condition
28th November, 2001 and No. HSPCB/2001/947 dated 10th I
October 2001 should be strictly implemented i
2 Utilization of land should be restricted to 136 ha and acquisition | No record has been provided by PTPS |
to 51.5 ha (41.5 ha for ash disposal and 10 ha for construction regarding compliance of this condition. '
| yard).

3 | A single bi-flue stack of 220 m height should be provided with | Complied by PTPS. |
| continuous on-line monitoring equipments and the data collected '
| should be analyzed and submitted regularly

4 Water for the project to the tune of 18.5 cusses should be drawn | PTPS is drawning 18.5 cusses of raw water

from Delhi Parallel Branch of Western Yamuna Canal for the | from Delhi Parallel Branch of Western
proposed expansion project from the allocation of 106.5 cusecs | Yamuna Canal for unit no 7 & 8 and
made for the power station. Trade effluents from the project | drawning 8 cusses of raw water from Delhi |
should be discharged into Untla drain after ensuring its | Parallel Branch of Western Yamuna Canal |
conformity to the standards prescribed for thermal power | for unit no 6.

projects
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Regular monitoring of water quality including ‘heavy metals
should be undertaken around ash pond and project area to
ascertain the change in the water quality, if any, due to leaching
of contaminants from ash disposal area

Regular monitoring of water quality is Eﬁnﬁ'

carried out through MoEF&CC approved
Lab on monthly basis by PTPS.

Coal should be used @ about 6000 TPD for the expansion
scheme having calorific value of 4000 Kcallkg and sulphur
content of 0.35%. As the power station is located beyond 1000
kms from the linked coal mine of North Eastern Coalfields
Limited, ash content in the coal should not exceed 34%.
Arrangements should be made for sprinkling of water in coal

| stock yard for fire safety as well as for controlling fine coal

particles getting airborne

Blending of imported coal is done to
maintain the calorific value of 4000 Kcal/kg
and sulphur content of 0.35%. and to
reduce the ash content up to 34%. Dust
suppression system at wagon tipplers,
conveyor belt etc. installed in the existing
coal handling plants of PTPS are in working
condition. The water sprinkling on the coal
stock is also carried out on regular basis.

Ash generated to the tune of 7.13 Lakh tonnes per year should

| be utilized in a phased manner as per the provisions of the

Notification on fly Ash Utilization issued by the Ministry in
September, 1997. By the end of 9th year i.e. 2014-15 full fly ash
utilization should be ensured

PTPS is presently having more than 100%
Ash utilization since 2015-16 and complying
with the Notification on fly Ash Utilization
issued by the MOEF&CC.PTPS has also
submitted action plan for the disposal of the
entire pond ash stored in ash dykes within 3
years.

The existing ash disposal are of 710 area should be used for the
existing and proposed units at Panipat Thermal Power Station
Additional area of 340 acres, proposed for ash disposal, should
be used only if necessary. As the ash dykes of the existing
lagoons are showing signs of erosion, a scheme should be
drawn for its compacting, turfing and maintenance for avoiding
its breach

PTPS has undertaken the raising and
compacting of the ash dykes timely and
there is no erosion of ash dykes.

/<

All the weed growth in the existing lagoons should be
immediately removed and report submitted to the Ministry within
3 months. The decanted water from ash pond should be re-
circulated and the discharge into nearby drain/nallah should be
immediately stopped

All the weed growth in the lagoons was |
removed and Ash Water Recovery System |
has been installed for recovery of decanted |
water from ash dyke to reuse it in ash slurry :
preparation.

10

Up-gradation and retrofitting of micro-processors for the existing
ESPs should be immediately undertaken as per the programme
drawn in the regard for ensuring reduction in SPM emission and
its conformity to the prescribed standard of 150 mg/m3

|
Unit no 1 to 4 has been dismantled and unit |
no 5 has been phase out and not in |
operation. Presently unit no 6, 7 & 8 are in ‘
operation having total power generation |
capacity of 710 MW. ESPs of unit no 6, 7,& |
8 are of updated technology having |
BAPCON controllers. ESPs are tunned in |
shut down period regularly for effective
working . PTPS is complying with SPM
norms. Ammonia flue gas conditioning
system has also been installed for further
improvement. Further, case for installation
of FGD & low NOx burners is in process.

11

As certain pockets in the nearby villages, particularly Khukhrana
village, are getting water logged due to various activities in the
region and thermal power project, a detailed scheme should be
drawn for avoiding increase in water logged areas in consultation
with Hydrologists/reputed institutions and submitted to the
Ministry within six months. Adequate financial provision should
be made for implementation of necessary mitigation measure

Adequate necessary mitigation measure
had been made. Presently there is no water |
logging in nearby area.

Following schedule should be strictly followed as committed
during the meeting of the Expert Committee held on 24th May,
2002.

* De-weeding of ash pond lagoons by June, 2002.
* Conceptual framework for greenbelt development by October,
2002,

* Up-gradation of ESPs and retrofitting of BAPCON Controllers
by December, 2002.
. Geo-hydrological studies by December  2002.
* Water sprinkler system in crushed/uncrushed coal handling
area by March, 2003.
* Setting up of Environmental Laboratory by March, 2003.
* Garland drain around the ash pond by March, 2003

> De-weeding was carried out before june |
2002.. f
> Conceptual
development

framework for
has been

greenbelt |
done before i
October, 2002 and presently 97450 no of
trees existing in the premises of PTPS fill ‘
date. ‘
> Up-gradation of ESPs and retrofitting of
BAPCON Controllers had been done by |

December, 2002. |
>Water sprinkler system in
crushed/uncrushed coal handling area has
been provided by March, 2003

> Environmental Laboratory has not
been set up till date and Environment
monitoring is being carried out by
MOE&F cC approved lab.
> Garland drain around the ash pond had |
been provided by March, 2003 '
This condition is partially complied. ‘

15
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Recommendation contained in the risk analysis report should be
fully implemented. A programme of mock drills should be
prepared and regularly conducted to train the employees to
handle effectively eventuaiity Safety alarm devices should be
installed at strategic points including main gate, assembly points,
first aid centre etc.

7

G
Recommendation contained in the sk)
analysis report is fully implemented. The
fire mock drills are being conducted on
monthly basis at different locations/sites in
plant and employees are regularly imparted
training regarding use of fire extinguishers
etc. Safety alarm device shave been
installed at strategic points including main
gate, assembly points, first aid centre etc

14

Noise level should be limited to 75 dB and regular maintenance
of equipment is undertaken. For people working in the area of

generator halls and other high noise areas, earplug should be
provided

Noise level is being monitored by
MOEF&CC approved laboratory by PTPS
regularly. The PPEs i.e ear muffs, ear plugs
etc. are being used in high noise areas of |
plant, '

[ 15

For controlling fugitive dust, regular sprinkling of water in
vulnerable areas of the plant should be ensured

Regular sprinkling is being done in the plant
area through tankers for controlling fugitive |
dust.

16

Greenbelt covering an area of 44 ha should be developed
around construction yard, plant boundary, ash disposal area etc.
ensuring a tree density of 1500-2000 trees per ha. Trees
plantation should be completed during 10th Five Year Plan.
Necessary financial provision should be made in the budget for
the purpose. A greenbelt should also be created around coal
yard for reducing fugitive dust. A detailed plan should be drawn
by October, 2002 for the purpose through specialist's inputs.

Greenbelt covering an area of 44 ha having .
97450 no of trees have been provided till
date as per report submitted by PTPS. The
tree density is 2214 trees per ha.

17

Regular monitoring for SPM, SO2 and NOx around the power
plant should be carried out by installing at least on permanent
monitoring station which could serve as base line data. Records
should be properly analyzed and maintained

Regular monitoring for SPM, SO2 and NOx
around the power plant is being done two
times in a week through NABL accredited
Laboratory by PTPS.

18

The project proponent should advertise, at least in two local
newspapers widely circulated in the region around the project ,
one of which shall be in the vernacular language of the locality
concerned , informing that the project has been accorded
environmental clearance and copies of clearances letter are
available with the State Pollution Control Board/ Committee and
may also be seen at website of the Ministry of Environment &
Forests at http://www.envfor.nic.in

No record has been provided by PTPS as
proof of publication in newspapers.

18
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A monitoring committee should be constituted for reviewing the
compliance of various safeguard measures by involving

recognized local NGOs, Pollution Control Board, Institution,
Experts etc.

No record has been provided by PTPS |
regarding constitution of monitoring
committee

The project authorities should inform the Regional Officer as well
as the Ministry the date of financial closer and final approval of
the project by concerned authorities and the date of start of land
development work.

No record has been provided by PTPS |
regarding compliance of this condition

21

The full cooperation should be extended to the Scientists/Officer
from the Regional Office of the Ministry at Chandigarh/ the
CPCB/the SPCB who would be monitoring the compliance of
environmental status. Complete set of impact assessment
report and the management plans should be forwarded to the
Regional Office for their use during monitoring

Complied by PTPS ]

However PTPS is also not complying with the direction no 42 dated 17.09.2021 of Commission for Air Quality
Management in National Capital Region and adjoining areas, regarding the co-firing of biomass based Pellets,
Torrefied Pellets/Briquettes (with focus on paddy straw) with Coal (up to 5-10%) in the power plants through 3

continuous and uninterrupted supply chain and to take all necessary steps to ensure that co-firing of biomass pellets in
Thermal Power Plants begins without any delay.

2.4 Status of Road accidents in the nearby area of PTPS ash dykes:

1)  The data regarding road accidents as alleged by the applicants, were sought from Police who has provided the

following:
Year No. of accident occurred
2021 05 '
2022 03
2023 till 03.03.2023 00

16



25

2)

Measures adapted to control fly ash: 6 O

The transportation of the Ash, more than 700 heavy earth movers (carrying capacity ranging 20 tonnes to 35
tonnes ) are plying within the ash dyke area and its connected roads are found to have covered to avoid the

ash spillages and becoming air borne. Photographs attached as An nexure-9)

The water sprinkling tankers are deployed on the road that consumes about 65,000 liters of water recovered

from ash dyke per day, to mitigate dust re-s'uspension due the earth movers.( Photographs attached
as Annexure-10)

The site was again inspected by the joint committee on 06.03.2023 and complainant Sh. Shubender
was also contacted for the site visit but he is still on in the position to accompany the Joint committee therefore
he authorize his nephew Sh. Sunit S/o Rishipal, to attend the site visit . The comments of the representative of
the complaint are attached as Annexure -11.

3.0. Recommendations:

K

It is pertinent to mentioned that same matter has already been undertaken before the Hon'ble NGT New Delhi
in OA No. 581 /2019; Residents of Gram Panchayat Jatal, District Panipat Applicant Versus State of Haryana
Respondent, is related to pollution caused in the nearby villages, during management of fly ash by Panipat
Thermal Power Plant and a Joint Committee of CPCB and HSPCB is assessing the damage caused to the
Environment and Public Health in the area. Joint committee in OA no. 581/2019 is conducting the detailed
monitoring to collect the extensive data required for quantification of the affected area and the quantitative

damage caused to the environment and Public health by involving subject experts, so as to prepare the
remediation plan.

PTPS shall provide tyre washing facility of the ash carrying earth movers/ vehicles before reaching on the

Panipat Assandh Road, city roads and other village road so that ash shall not come on the road and to avoid
dust re-suspension

PTPS shall make an extensive water sprinkling plan in the ash dykes area and also along the transportation

path within the Ash dykes area to prevent the maximum possible ash emissions and submit the copy of the
same to CPCB and HSPCB.

PTPS shall install Online Cameras on all the exits of Ash dykes so that continuous surveillance of the Ash
carrying vehicles can be done and any uncovered vehicle shall not ply on the roads.

PTPS shall comply with the action plan submitted for lifting of the entire ash from the dykes and also submit
fortnightly report to HSPCB regarding the lifting of the ash as per action plan.

(CPCB Member is on leave
and Approved the report

% C@ vide Email dated 10.04.2023)
%aljit Singh Balwan Singh Suneel Dave

HSPCB, RO, Panipat Naib Tehsildar,Panipat Director , CPCB, RD,

Chandigarh

Dated: April 10, 2023
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Item No.07 (Court No. 2)

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI.

(Through Physical Hearing with Hybrid VC Option)
Original Application No. 612/2022
Subhender ...Applicant
Versus

State of Haryana & others ...Respondents

Date of hearing: 20.01.2023

CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER
Applicant: None.

Respondent: Mr. Rahul Khurana, Advocate for HSPCB.
Mr. Pradeep, AEE, HSPCB, Panipat (through VC).

Application is registered based on a Letter Petition received by email.

ORDER
1. In compliance of order dated 22.09.2022, interim report has been

submitted by the Joint Committee vide email dated 16.01.2023.

2. The Joint Committee has sought further time for examination of facts
on ground and submission of the final report. Report by the Joint Committee
be submitted within three months by e-mail at judicial-ngt@gov.in preferably
in the form of searchable PDF/OCR Supported PDF and not in the form of

Image PDF.

3. In view of the averments in the application and observations in the
interim report of the Joint Committee, we consider it appropriate to have
response of (1) State of Haryana through Chief Secretary, Government of
Haryana, (2) State PCB, (3) Deputy Commissioner, Panipat and (4) the Project

Proponent-M/s Panipath Thermal Power Station, who stand impleaded as

18
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O. A. No. 612/2022 Subhender Vs State of Haryana & Ors.
0

respondents No. 1 to 4. The Registry is directed to prepare and attach memo

of parties to the application.

4. Respondent no. 2 is already appearing before this Tribunal through
counsel. Notices be issued to respondents no. 1, 3 and 4 requiring them to

file their reply/response within two months by email at judicial-ngt@gov.in

preferably in the form of searchable PDF/OCR Supported PDF and not in the

form of Image PDF.

5. List the matter for further consideration on 21.04.2023.

Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM

January 20 2023.
AG
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INSTITUTE FOR INDUSTRIAL RESEARCH
1it of ::Sh-%iram Scientific and Industrial Research Foundation

Website : www.shriraminstitute.org
E-mall id : customercare@shriraminstitute.org
qad@shriraminstitute.org

TEST REPORT NO : C1/6000315471
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Date : 04-02-2023 **\-_‘\;—;// g
Job No :2211-1-421-1430
PN
Booking No - RG2223/1/7353 '«,f/’;\‘“?;\\
Booking Date : 14-§1-2022 b TC-5444

Customer Ref No. 1 W.Q.NQ. 20/2022-23/
CMDP-11/963/VOL-II
Customer Ref Dt, 1 10-11-2022

: M/s. Panipat Thermal Power Station
Panipat {Hr.)

;. Power Generation
;710 MW !

: Mr. Ajay Ahlawat, AEE (HSPCB)

: Field Hostel, PTPS Colony (Panipat)
:29.12.2022 10 30.12.2022

: 11:40 on 29.12.2022

1140 0n 30.12.2022

;1369

LT S

1 calibrated above,
authenﬂcated by reference Lo the original report.

ne.: 91 11-27000100, 27667267, 27667860 Fax : 91-11-27667207 20
. See overleaf for terms & condifions
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TEST REPORT NO : C1/0000315471 M@
At e+ oo oot o A < 1£r ot o os e erser gL . oy
4’//;_:\\\\
Results Table AR
)
Hnit Test Value MoEF’s NAAQ Protocol / Method
Standards
_ 3 Max. 80 pg/m? IS: 5182 (Pt-2) 2001
. ng/m 8 (24-hr) (RA 2017)
i ) Max. 80 pg/m® 1S: 5182 (Pt-6) 2006
2 pg/m 37 (24-hr.) (RA 2017}
ater 3 Max. 100 pg/m® | 5182 (Pt-23) 2006
n ne/m 376 (24-hr.) (RA 2009)
3
ng/m? 141 (Nz'j_";;f‘}’ pg/m SOP No.SRI/EPD-Air Lab/01
3
pg/m? 46 ’::jf:'l_‘}“" Hg/m® 1 ASTM: D5156-2008
3 Max. | pgfm? 1S: 5182 (P1-22) 2004
pgm 0.18 (24-hr) (RA 2014)
3 Max. 2 mg/m® IS:; 5182 (Pt-10) 199¢
mg/m 1.8 (8-hr) (RA 2014)
Max. 400 pg/im’
pg/m’ 35 uilm neim 1SC Method -401
3 5 pg/m®, 1S: 5182 (Pt-11) 2006
g/m 6.4 (Annual Avg,) (RA 2017)
) 1 ng/m?, iS: 5182 (Pt-12) 2004
ng/m 0.9 (Annual Avg.) (RA 2014)
3 6 ng/m’, 1S: 5182 (Pt-22) 2004
ng/m 0.6 {Annual Avg.) (RA 2014)
R 20 ng/m?, 1S: 5182 (Pt-22) 2004
ng/m 7] {(Annual Avg.) (RA 2014)

-End of report-

\SIGNATO
EMPLOYEE CODEY 4598 )

24 ..

L o R R et 4 P E DT el L

d { ¢alibrated above.
uthenticaled by refersnca to the original repori.
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s 18001 & 45001 Certified Institute
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TEST REPORT NO : C1/0000315471
S,
S
;‘Q:;-// A
e
TN N
: M/s. Panipat Thermal Power Station “ 4m‘
Panipat (Hr.)
1 Power Generation
;710 MW
: Mr. Ajay Ahlawat, AEE (HSPCB)
+ Field Hostel, PTPS Colony (Panipat)
: 30.12.2022 t0 31,12.2022
© 11:45 on 30.12.2022
7 11:45 o 31.12.2022
;1440
Results Table
Unit Test Value g:;'f dFa: dI:AAQ Protocoi / Method
Max. 80 pg/m?® iS: 5182 (Pt-2) 2001
3
ng/m® | BDL* 1 e (RA 2017)
3 Max. 80 ug/m* | 15: 5182 (P-6) 2006
ng/m’ 22 (24-hr.) (RA 2017) .
Max. 100 pg/m® | 5182 (Pt-23) 2006
3
pe/m 224 (24-hr) {(RA 2009)
F
ug/m’ 76 gj’;]f;’ BZM | SOP No.SRI/EPD-Air Lab/01
Max. 100 pg/m® )
i 3 TM:D5156-2008
pg/m 34 (8-hr) AS
Max. 1 pg/m?® 1S: S182 (P+-22) 2004
ng/m’ 0.14 (24-hr.) (RA 2014)
i3 16 Max, 2 mg/m® I13: 5182 (Pt-10) 1999
mem ' (8-hr.) (RA 2014)
Max. 400 ug/m?
pg/m’ a5 by Mg/ | 190 Method -401
5 pg/m’, 1S: 5182 (Pt-11) 2006
3
ng/m 78 (Annuat Avg) | (RA 2017)
1 ngfm?, 18: 5182 (Pt-12} 2004 H
3
ng/m BDL (Annual Avg) | (RA2014)
6 ng/m’ 18- 5182 (Pt.22) 2004
3 )
ng/m 041 (Annual Avg) | (RA 2014) !
20 ng/m?, IS: 5182 (Pt-22) 2004
L]
: ng/m B3 {(Annual Avg) | (RA2014)
stection Limit of SOz = 5 pg/m’ & Benzo (a) Pyrene (BaP} = 0.1 ng/m’
- -End of report-
AUTHORISEPSIGNATOR
EMPLOYEE CODE( C a )
TR 1 S S o o

;-.'91 11-27000100, 2?687267 27667860 Fax : 91-11-27667207
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TEST REPORT NO : C1/0000315471
e 3. . P e e e - “T” .
Ut bv i;)ur representatives as per details given below. %
d.u?_h‘}‘ : i;ifslpi;?rzﬁft;hermal Power Station :{fﬁ&?

: Power Generation
: 710 MW

¢ Mr, Ajay Ahlawat, AEE (HSPCB)
. Field Hostel, PTPS Colony

v 31.12.2022 10 01.61.2023

: 11:500n 31.12.2022

» 11:55 00 01.01.2023

1 1424
Results Table
Unit Test Value g::f‘;; : (::AAQ Protocol / Method
Max. 80 pg/m® 1S: 3182 (Pi-2) 2001
3 *
pg/m BDL (24-hr.) (RA 2017)
Max. 80 pg/m® 18: 5182 (Pt-6) 2006
3
| hg/m 23 (24-br.) (RA 2017)
iter ) Max. 100 pg/m® | 5182 (P-23) 2006
ng/m 176 (24-hr) (RA 2009)
o 3 Max. 60 pg/m* ‘ i
{PMys) | pg/m’ 84 2dbr) SOP No.SRI/EPD-Air Lab/01 :
pg/m? 53 "(':;f;‘r ‘)00 ng/m | A STM:D5156-2008
; Max. 1 pg/m® | 15: 5182 (P1-22) 2004
hg/m 0.08 | (24.hr.) (RA 2014)
Max. 2 mg/m® | 1S: 5182 (Pt-10) 1999
3
mg/m 17 ahry (RA 2014)
3
ng/m’ 35 ?;';"‘I; r“;’“ MEM 1 yoe Method -401
S ng/t, 15: 5182 (Pt-11) 2006
3
ng/m 28 (Annual Avg) | (RA 2017)
: 1 ng/nv’, IS: 5182 (Pt-12) 2004
ng/m BDL (Annual Avg) | (RA 2014)
6 ng/m’ IS: 5182 (Pt-22} 2004
3 ) ’
ng/m 0.25 (Annual Avg) | (RA 2014)
. ] 20 ng/m>, 1S; 5182 (P1-22) 2004
- ng/l {(Annual Avg) | (RA 2014)
'Detectson Limit of SOz = § pg/m® & Benzo (2) Pyrene (BaP) = 0.1 ng/m’

«End of report-

AUTHORIS
EMPLOYEE CODE:( Q °CI G

items tosted-/ callbrated aboua
iticated by reterance ko the originaf repon,

Phone : 91 11-27000100, 27667267, 27667860 Fax : 91-11-27667207
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TEST REPORT NO : C1/0000315472
\‘“.Ili I'in
Date : 04-02-2023 SonT
Job No :2211-1-421-1431 A
Booking No . RG2223/1/7353 ‘é,f/_/,?\-;\\ S
Booking Date : 14-11-2022 SCITE N v
. _ Customer Ref No.  : W.ONQ. 20/2022.23/
\ CMDP- 1 CMDP-11/963/VOL-1]

Customer Ref Dt.  : 10-11-2022
43'i') Sample No. 1
: M/s. Panipat Thermal Power Sta(:on

Panipat (Hr.)

1 Power Generation
s TIO MW
: Mr. Ajay Ahlawat, AEE (HSPCB)

. Maharishi Kashyap Polytechnic, Jattal (Panipat)
0 29.12.2022 10 30,12.2022
1 12:00 0n29.12.2022

: 12:05 on 30.12.2022

: 1283
AUTHORISED SIGNATORY.

EMPLOYEE CODE( (0(7 j//)

Ao -

ins festec ca]ihrated above.

91»11»2?00{}100 2?66?25? 27667860 Fax : 91-11-27667207
See overleaf for terms & conditions 24
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TEST REPORT NO : CLI0000315472 o,
e e e i s e s s _g@/
B&M JacRA &
e
il’ffﬁ\\x\
MoEF’s NAAQ U
i hod
Unit Test Value Seandards Protocol / Metho
e 8 Max. 80 ng/m® | 1S: 5182 (Pt-2) 2001
Heim (24-hr) (RA 2017)
Max. 80 pg/m® | IS: 5182 (Pt-6) 2006
5 hg/m’ 62 (24-hr.) (RA 2017)
Her _ Max. 100 pg/m® | 5182 (P1-23) 2006
i ne/m’ 395 (24-hr.) (RA 2009)
. -
(PMys) | pg/i’ 127 (“;:-"!;f;’ Mg | SOp No.SRI/EPD-Air Lab/01
o s Max, 100 ng/m® . D5156-2008
wg/m 51 (She) ASTM: D5156
Max, | pg/m? 1S: 5182 {Pt-22) 2004
3
.| mgfm 025 | (24-hr) (RA 2014)
‘avg. _ Max. 2 mg/m? 15: 5182 (Pi-10) 1999
o /v 8 (8-hr.) | (RA2014)
3
wg/m’ 51 (“;‘:’;:;m ng/m® | 1o Method -401
5 pg/t’, 1S: 5183 (Pt-11) 2006
3
hg/m B4 (Annual Avg) | (RA 2017)
1 ng/nt’, 15" 5182 (Pt-12) 2004
3
ng/m BDL® | (Apnual Avg) | (RA2014)
6 ng/m’, 1S: 5182 (Pt-22) 2004
ng/m’ 0.26 (Annual Ave) (RA 2014)
" 20 ng/m?, 1S: 5182 (P1-22) 2004
“g"‘“ ? (Annual Avg) | (RA 2014)

-End of repori-

AUTHORISE SIGN
EMPLOYEE CODE:( :

tosted 1 eahbrated above
_tlcaled by referance to tha eriginal repert,

ne': 91-11-27000100, 27667267, 27667560 Fax : 91-11.27667207
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TEST REPORT

NO ; C1/0600315472

Withagd AL

Website : www.shriraminstitute.org
E-mail id : customercare @shriraminstitute.org
qad @shriraminstitute.org

ISTITUTE FOR INDUSTRIAL RESEARCH

t.of Shriram Scientific and Industrial Research Foundation)

_I) Sampie No. 2

Panipat (Hr.)
: Power Generation
710 MW

¢ Mr. Ajay Ahlawat, AEE (HSPCB)
1 30.12.2022 t0 31.12.2022

: 12:300n 30.12.2022
: 13:100n 31.12.2022

ii'stf'sr : M/s. Panipat Thermal Power Station

‘\ul."!",n,

: Maharishi Kashyap Polytechnic, Jattal {Panipat)

: 1477
Results Table
. MoEF’s NAAQ
Unit Test Value Standards Pretocol / Method
Max. 80 ug/m® | 1S: 5182 (Pt-2) 2001
3
ng/m BDL™ | o 4hr) (RA 2017)
Max. 80 pg/m’ | 1S: 5182 (Pi-6) 2006
3
ng/m 4 (24-hr) (RA 2017)
Max. 100 pg/m’ | 5182 (Pt-23) 2006
3
ug/m 274 (24-hr.) (RA 2009)
3 Max, 60 pg/m® | .
ng/m 108 SOP No. SRI/EPD-Air Lab/01
(24-hr.)
3
ng/m’ 48 “&9;} ‘)"° ngm® | 4 oTM: D5156-2008
Max. I ug/m? IS: 5182 (Pt-22) 2004
3
ng/m 0.12 (24-hr) (RA 2014)
e |7 Max. 2 mg/m® | 15: 5182 (Pt-10) 1999
mem : (8-hr.) (RA 2014)
Max. 400 pg/m*
) 1SC Method ~401
pg/m 33 (24-hr.) SC Metho
5 ng/m’, 1S: 5182 (Pi-11) 2006
3
ne/m 62 (Annual Ave) | (RA 2017)
1 ng/m® 155182 (Pt-12) 2004
3 L)
ng/m 0.8 {Annual Ave) | (RA 2014)
6 ng/m° 1S: 5182 (Pt-22) 2004
k| L]
ng/m 04 (Annual Avg) | (RA 2014)
20 ng/m* iS: 5182 (Pt-22) 2004
3 L}
ng/m 38 (Annual Ave) | (RA 2014)

tion Limit of $O; = 5 pg/m®
-End of report-

xxxxxx OR: /L. SR N

AUTHORISED SIGNATORY
EMPLOYEE CODE:( QDCL{ )

the:itenis fostad /. caiibrated ahove.
icaled by reference 1o the original report.

$-11-27000100, 27667267, 27667860
- See overleaf for terms & conditions

Fax : 91-11-27667207

ERTERE
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f hrlram Sczenuﬁc and Industrial Research Foundation)
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RO : C1/0000315472

e - s i

1 M/s. Panipat Thermal Power Station

Panipat (Hr.)

;. Power Generation
T 710 MW

. Mr. Ajay Ahlawat, AEE (HSPCB}.

: Maharishi Kashyap Polytechnic, Jattal (Panipat)
: 31.12.2022 to 01.01.2023
1 13:15 0n 31.12.2022

: 13:200n 01.01.2023

pli _g_(-ﬁ_{ihu:es) ;1323
' Results Table
Unit | Test Value g::f:;:j:AAQ Protocol / Method
g’ | BDLe | M oIS SIEE (L) 201
e | w0 [ e e
Mzs) | pg/m’ 66 ?gi'.".;.ff MM S0P No.SRIEPD-Air Lab/0]
| g 59 '}%‘fﬁ;”}"" ME/M | A STINDS156-2008
pg/m? 0.04 ?21:_’;;:.;13" m’ E; A5 32321 g‘l-ﬂ) 2004
; Max. 2 mg/m® | 1S: 5182 (Pt-10) 1999
mg/ny’ 1.8 (8-hr.) (RA 2014)
ag/m’ 4 1(‘;':_"[;:?“ B/ 16 Method 401
) I o YO 0
| o (L s S
R o W

_1|hrated ahove,

”"tion Limit of $0; = 5 pg/m’

-End of report-
C%r"} '
AUTHORISEDSIGNATORY
EMPLOYEE CODE:( (9%

Fax : 91-11-27667207

See overleaf for terms & conditions
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NSTITUTE FOR INDUSTRIAL RESEARCH

-'45001 Certified Insfitute

TEST REPORT

_"‘f hrzram Scientific and Industrial Research Foundation)

Website : www.shriraminstitute.org

qad@shriraminstitute.org

NO : C1/0000315473

E-mail id : customercare@shriraminstitute.ory

@\“‘l"l“!”“/()
Date : 04-02-2023 SN (1
ATION Job No oo-1421-1432  ACHRA
- Booking No - RG2223/1/7353 f,//;\\/;:\“\\\ S
Booking Date : 14-11-2022 b TC-544a
- Customer Ref No. : W.ONO. 20/2022-23/
MDP- I} CMDP-11/963/VOL-11
- Customer Ref Dt : 10-11-2022
32) Sample No. 1
!ed'out_by our 1epresematwes as per details given below.
ustry . M/fs. Panipat Thermal Power Station
Panipat (Hr.)
. Power Generation
: TI0MW
. M. Ajay Ahlawat, AEE (HSPCB)
: GD Goenka School, Jattal {Panipat)
©29.12.2022 to 30.12.2022
: 12:38 01 29.12.2022
0 12:40 0n 30.12,2022
; ubam;}mg {minutes) : 1371 ‘:
AUTHORISEPSIGNATORY
EMPLOYEE CODE:y( & )
e i 0 ¥/ S S .
librated above, o
bicatad by reference Lo We orfginal report.
91 11-27000100, 27667267, 27667860 Fax : 91-11-27667207
See overleaf for terms & conditions 28
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Website : www.shriraminstitute.org
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gad@shriraminstitute.org

TEST REPORT NO : CLI000031S4T3 i,
fiacure
Results Table %,Q/—,;\\\f'*“\\s
K "‘l‘nln\\‘\“
. MoEF’s NAAQ
Unit Test Value Standards Protocol / Method
Max, 80 pg/m® | 15: 5182 (Pt-2) 2001
3
| ne/m 3 (24-hr.) (RA 2017)
L Max. 80 pg/m® | IS: 5182 (Pt-6) 2006
3
- | pe/m 37 (24-hr.) (RA 2017)
r ; Max. 100 pg/m® | 5182 (Pt-23) 2006
" ng/m 427 (24-1r.) (RA 2009)
R Max. 60 pg/m? - .
Mas) | ng/m’ 275 24me) SOP No.SRI/EPD-Air Lab/0 1
3
g/m? 39 I‘(’s"l’:'r')‘m MM | A STMIDS156-2008
; Max. 1 pg/m? i8: 5182 {P1-22) 2004
pe/m’ 0.22 | (34-hr) (RA 2014) -
Max, 2 mg/m® | 1S: 5182 (Pt-10) 1999
3
mg/m 18 (8-hr) (RA 2014)
Max, 400 pg/m®
3 thod -401
pg/m 44 (24-hr.) ISC Metho
5 pg/m’, 1S: 5182 (Pt~11) 2006
3 .
ng/m 0.9 (Anhual Ava) | (RA2017) |
; 1 1 ng/m?, 15: 5182 (Pt-12) 2002
ng/m ) (Annual Avg.) {RA 2014)
6 ng/m’ IS: 5182 (P1-22) 2004
3 L]
ng/m 0.45 (Annual Avg) | (RA2014)
. N 20 ng/m°, 1S 5182 (Pt-22) 2004
nem (Annual Avg) | (RA 2014) |

-End of report-

¥¥¥¥¥ ST S — s

0
EMPLOYEE CODE:( gocl(B )

[brated above.
st by releranca to the original report.

084.11-27000100, 27667267, 27667860
See overieaf for terms & conditions
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TEST REPORT NO : C1/0000315473
} Sample No. 2
by }iﬁr representatives as per details given below.
_ try . M/s. Panipat Thermal Power Station
R Panipat (Hr.}
: Power Generation
T THOMW
. Mr. Ajay Ahlawat, AEE (HSPCB)
: GD Goenka School, Jattal {Panipat)
: 30.12.2022 t0 31.12.2022
; 12:45 0n 30,12.2022
¢ 13:350n 31.12.2022
D 1477
Results Table
»
Unit Test Value MoEF’s NAAQ Protocol / Method
Standards
Max. 80 pg/m> 15: 5182 (P+-2) 2001
3 #
e/m® | BOLY | Gy (RA2017) !
3 Max, 80 ng/m* IS: 5182 (Pt-63 2006
ug/m 37 (24-hr.) (RA 2017)
Max. 100 pg/m® | 5182 (Pt-23) 2006
3
. pg/m 319 (24-hr.) (RA 2009)
o Max. 60 pg/m? ' .
- 3 -
M_g_.__;,) pgim 192 Q4-br) SOP Wo.SRI/EPD-Air Lab/01
. . 3 . .
pg/m’® 40 I‘(';"f;'r‘)"“ HEM® | A STMIDS156-2008
3 Max. 1 pg/m? 18: 5182 (Pt-22) 2004
hg/in 012 | (24-hr.) (RA 2014)
3 Max, 2 mg/m’ 1S: 5182 (Pt-10) 1699
mg/m 17 (8-hr.) (RA 2014) i
Max. 408 pg/m?
3 M -401
ug/m 26 (24-hr.) 15C Method -40
s 5 ng/m’, 1S: 5182 (Pt-11) 2006
ug/m 4.1 (Annual Avg) | (RA 2017)
o o 1 ng/m®, 1S: 5182 (P1-12) 2004
ng/m ’ (Annual Avg) | (RA 2014)
6 ng/m® 1S 5182 (P-22) 2004
3 »
ng/m 0.24 (Annual Avg) | (RA 2014)
20 ng/m’® 18: 5182 (Pt-22) 2004
3 *
| e 4.1 (Annual Avg) | (RA 2014)
stion Limit of SO; = 5 pg/m’
o -End of report-
AUTHORISED SIGN AT/',ORY
EMPLOYEE CODEy( (%5 )
AR B wncmmremoes i rone
fibrated above.
icated by reference to the otlginat raport.
1-11-27000100, 27667267, 27667860 Fax : 91-11-27667207
= See overleaf for terms & conditions 30
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TEST REPORT NO : C1/0000315473

et T e B S e A e B R ke et BN - .

3 Sample No. 3 \\u', Vg,
o S \\-.._-_///3.
Lour representatweq as per details given below, M
i i M/s. Panipat Thermal Power Station EI i
Panipat {Hr.) "’ﬁ S
: Power Generation o
1 T10 MW

1 Mr. Ajay Ahlawat, AEE {HSPUB}

: GD Goenka School, Jattal (Panipat) -
» 3112202210 01.01.2023

: 13:45 on 31.12.2022

. : 13:50 0n 01.01.2023

ng mi_t_.}'utes) 1309

Results Table
. MoEF’s NAAQ "
Unit Test Value Standards Protocol / Method
Max. 80 pg/m® | 1S: 5182 (P1-2) 2001
3 *
hg/m BDL (24-hr.) (RA2017)
, Max, 80 rg/m® | 1S- 5182 (Pt-6) 2006
he/m 49 (24-hr.) (RA 2017)
, Max. 100 gg/m® | 5182 (Pt-23) 2006
| ugfm 164 (24-hr.) (RA 2009)
5 | ugm’ 96 Max. 60 pg/m® | gp No SRIVEPD-Air Lab/01
(24-hr.) -
! 3 H
pg/m’ 42 Ig:;:'r 1)0'] HE/M | STM:D5156-2008 5
3 Max. 1 pg/m® IS: 5182 (P1-22) 2004 ;
ug/m 0.0 (24-hr.) (RA 2014)
Max. 2 mg/m® | 1S: 5182 (Pt-10) 1699
3
mg/m L7 | (8he) (RA 2014)
; Max. 400 pg/m’ i
pg/m 39 (24-hr.) ISC Method -401
: 5 pg/n’, [S: 5182 (Pt-11) 2006
ngfm 18 (Annual Ave) | (RA 2017)
1 ng/n?’, 1S: 5183 (Pt-12) 2004
3
ng/m BDL | snnuat Avg) | (RA 2014)
6 ng/m’ 1S: 5182 (Pt-22) 2004
3 L]
ng/m 0.22 (Annual Avg) {RA 2014y
- i 20 ng/nt’, 1S: 5182 (Pt-22) 2004
ngrm (Annual Avg) | (RA 2014)

'rated above,

-End of report-

LA

on L]mlt of SOz = 5 pg/m’* & Benzo (a) Pyrene {BaP) = 0.1 ng/m’

AUTHORISE

1 IGNATQ
EMPLOYEE CODE:( (39 )

d by reference 1o the original report.

.9'1,11 27000100, 27667267, 27667860
See overleaf for terms & conditions
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TEST REPORT NO : C1/0000315563
o e s S \\\\\q:_i_'/'.'n,, -
S Date 1 04-02-2023 :‘ %
STATION Job No 1 2211-1-421-1434 M
Booking No : R(G2223/1/7353 ’,, /"\ \\‘3 N
Booking Date - 14-11-2022 LN N
Customer Ref No.  : W.O.NO. 20/2022-23/
CMDP- 11 CMDP-11/963/VOL-II
S Customer RefDt,  : 10-11-2022
34} Sample No. 1
sty ¢ M/s. Panipat Thermal Power Station
Panipat (Hr.)
: Power Generation
710 MW
1 Mr. Ajay Ahlawat, AEE (HSPCB)
: DAV School, PTPS Colony {Panipat}
1 02.01.2023 10 03.01.2023
© 12:40 on 02.01.2023
: 12:40 on 03.01.2023
minutes) ;1437
.
‘I 11-27000100, 27667267 27667860 Fax : 91-11-27667207 32
See overleaf for terms & conditions
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TEST REPORT NO : C1/0000315563

i{‘\\&
Results Table YN
” ’U’rlfn'l\‘\\
L]
Unit | Test Value | Stonr s A2 | Protocot / Method
3 Max. 80 pg/m? 1S: 5182 (P1-2) 2001
&
pg/m® | BDL (24-hr.) (RA 2017)
X Max. 80 gim® | 1S: 5182 (P1-6) 2006
nefm 24 Q4-hr.) (RA2017)
; Max. 100 ng/m® | 5182 (Pt-23) 2006
hg/in 331 (24-hr) (RA 2009)
. . 3
PMys) | pg/m’ " gj_‘l;f;} HE/MT | S0P No SRIEPD-Ajr Lab/01
. 3
pgim? 49 I::;j;‘r.})eo ng/m ASTM:D5156-2008
Max. 1 pg/m® | 1S: 5182 (Pt-22) 2004
3
ne/m 010 | gohry (RA 2014)
; Max. 2 mgm® | IS: 5182 (Pe-10) 1995
mg/m 19 | gehr) (RA 2014)
3
wg | 36| B ORI 1sC Method 401
; 5 pg/m®, 18- 5182 (Pi1) 2006
hg/m h4 (Annual Avg) | (RA 2017)
3 1 nginr, 1S: 5182 (P-12) 2004
ng/m BDL | (Annual Avg) | (RA 2014)
X 6 ag/n?’, 1S: 5182 (Pt-22) 2004
ng/m 0.36 (Annual Avg.) (RA 2014)
g » 20 ng/m?, 1S: 5182 (P1-22) 2004
(Annual Avg) | (RA 2014)

it, _etcetlon Limit of SO, = 5 ug/m* & Benzo (a) Pyrene (BaP} = 0.1 ng/m’

-End of report-
4
AUTHORISED SIGNATORY
EMPLOYEE CODEX ¢ )
- 5 SO -

i _t:all_brated above.
icated by referance Lo the ariginal report.

i-.-_9.1-11-27000100 27667267, 27667860
See overleaf for terms & conditions

Fax : 91-11-27667207
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TEST REPORT

NSTITUTE FOR INDUSTRIAL RESEARCH
- unit of Shriram Scientific and Industrial Research Foundation) 7/

, Delhi — 110007 (india) Website : www.shriraminstitute.org

E-mail id : customercare @ shriraminstitute.org
gad @shriraminstitute.org

NO : C1/6000315563

SR = msroviam

: M/s, Panipat Thermal Power S:atlon
Panipat {Hr.)

: Power Generation
D TIOMW
¢ Mr. Ajay Ahlawat, AEE {HSPCB)

: DAV School, PTPS Colony (Panipat)
¢ 03.01.2023 t0 04.01.2023
: 12:50 on 03.01.2023

: 12:300n 64.01.2023

g (minutes) ;1392
Resulés Table
Unit Test Value g::f{f;: dI:AAQ Protoco} / Method
e Ol
S I sl i
PM2s) | ng/m’ 75 (“’z'jth;' HEM | 6P No.SRI/EPD-Air Lab/01
pg/m’ 2 | ety HE/M® | \STM:DS156-2008
g/m? .05 ?;I:Erl.)pgfma ;fs{:,\s;g%gt-zz) 2004
mg/m’ 18 (l\él_a}:r)Z mg/m? l{S];il2802]g;t-]O} 1959
ng/m? 46 I(‘;';'_"l;lf;m MM | 150 Method -401
ngfen’ 0.19 ?:ng/n?:; Avg) zgfég?g’t-ﬂ} 2004
e T N 7

-End of report-

+ 91-11-27000100, 27667267, 27667860
: See overteaf for terms & conditions

AUTHORIS

ectlon Limit of SOz = 5 ug/m?, CsHs= 0.3 pg/m’ & Benzo (a) Pyrene (BaP) = 0.1 ng/m’

SIGNATO

EMPLOYEE CODE(  (39%

Fax : 91-11-27667207
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NSTITUTE FOR INDUSTRIAL RESEARCH

1l .éf_.'Shriram Scientific and Industrial Research Foundation) 7

ersity Road, Delhi - 110007 (India) Website : www.shriraminstitute.org
1. 4001 &. 45001 Certified Institute E-mail id : customercare@shriraminstitute.org
gad @shriraminstitute.org

TEST REPORT NO : C1/0000315563

4) Sample No, 3
Uits by our mprcsentatwes as per details given below.
dus!ry : M/s, Panipat Thermal Power Statien
Panipat {Hr.)
: Power Generation
. 710 MW
: Mr. Ajay Ablawat, AEE (HSPCB)
: DAV Schoel, PTPS Colony (Panipat)
1 04.01.2023 to 05.01.2023
o 12:55 on 04,01.2023
1 12:550n 05.01.2023
ng (minutes) 1430
: Results Fable
y
Unit Test Value MoEF’s NAAQ Protocol / Method
Standards :
Manx. 80 ng/m* [8: 5182 (Pt-2) 2001
3
pg/m > (24-hr.) (RA 2017)
- Max. 80 pg/m* | I18: 5182 (Pt~6) 2006
3
'- ne/m 2 (24-br)) (RA 2017)
for ; Max. 100 ug/m® | 5182 (Pt-23) 2006
- ug/m 276 (24-hr.) (RA 2009)
.o K]
M:s) | wg/m’ 91 (“;'i‘_’;f;] BE/M | SOP No.SRI/EPD-Air Lab/01
ok . i
wg/m? 37 “(’gfl’:'r 1)00 BEM | A STMID5156-2008
Max. 1 pg/m? 18: 5182 (Pt-22) 2004
3
pg/m 0.06 (24-br.) (RA 2014)
Max. 2 mg/n’ 18: 5182 (Pt-10) 1999
3
mg/m 18 (8-hr) (RA 2014)
Max. 400 pg/m’®
3 -
pgfm 39 Qd-hr.) ISC Method -401
5 pg/m, 155182 (Pt-11) 2006
3
ke/m 0.6 {(Annual Avg) (RA 2017)
1 ng/m® 1S 5182 (P1-12) 2004
3 * . :
ng/m BDL (Annual Avg) | (RA 2014)
6 ng/m’, 1S 5182 (Pi-22) 2004
3
ng/m 0.18 (Annual Avg) | (RA 2014)
. 20 ng/m?’, 1S: 5182 (Pt-23) 2004
: ng/m’ 3.4 (Annual Avg) | (RA 2014)
ectlon Limit of Benzo {a) Pyrene (BaP) = 0.1 ng/m*
: -End of report-
AUTHORISE
EMPLOYEE CODE:x(
v e ST -

'91 -11-27000100, 2766726? 27667860 Fax : 91-11-27667207
: See overleaf for terms & conditions 35



NSTITUTE FOR INDUSTRIAL RESEARCH

hriram Scientific and Industrial Research Foundation)

ad;-Delhi —110_{}_07 {India} Website : www.shriraminstitute.org
::-4_5001 Certified Institute E-mail id : customercare @shriraminstitute.org
. gad @shriraminstitute.org

TEST REPORT NO : C1/0800315475
\\‘1;1-:.'!:/( é
: . SRS
Date 104-02:2023  SNIEZ2%
TON Job No 221114211435 THOCENIRA
: Booking No tRG2223/1/7353 . % /"f:\'?\\ 3 R
Booking Date  14-11-2022 (M Y9 S
_ _ Customer Ref No. @ W.O.NO. 20/2022-23/ '
MDP- 11 CMDP-11/963/VOL-TI

Customer Ref Di.  : 10-11-2022.
3y Sample No. 3

__y"our representatwes as per details given below.

try - : M/s. Panipat Thermal Power Station

- Panipat (Hr.)

: Power Generation

;710 MW

: Mr. Ajay Ahlawat, AEE (HSPCB)

+ Govt. Sr. Sec. School, Sutana (Panipat)
+ 29,12.2022 1o 30.12.2022

¢ 13:00 0n 29.12.2022

: 13:10 0n 30.12.2022

g {minutes) : 1382

v
EMPLOYEE CODE:( (éﬂg )

ilhrated above
d by refarence 1o the original repori.

1-11-27000100, 27667267, 27667860 Fax : 91-11-27667207
See overleaf for terms & conditions 36




NSTITUTE FOR INDUSTRIAL RESEARCH

riram Scientific and Industrial Research Foundation)

ty bﬁd-‘--lj_elhi - 110007 {India) Website : www.shriraminstitute.org
45001 Ceriified Institute E-mait id : customercare @shriraminstitute.org
gad@shriraminstitute.org

S,

TEST REPORT NO : C1/0000315475 :\\\}_é__///
E 75:\\\
Results Table Al TC-5444
3
Unit Test Value g::f:af_;:AAQ Protocoel / Method
Max. 80 pg/im® | 1S: 5182 (Pt-2) 2001
3
Hg/m BOL™ | 94-hr.) (RA2017)
Max, 80 pg/m® | IS: 5182 (P1-6) 2006
3
ng/m 7! Q4-hr.) (RA 2017)
Max. 100 pg/m® | 5182 (Pt-23) 2006
R R e T (RA 2009)
> 3 . . .
9 | pgm’ 204 i‘;‘j_"i;f;’ HEM* | 5P No.SRI/EPD-Air Lab/0 ]
_ i _
pg/m? 39 I:"S‘f;'r’)"" HEMMT | ASTM: DS156-2008
Max. 1 ng/m? IS: 5182 (P1-22) 2004
3
pg/m 0.22 (24-hr.) (RA 2014)
Max. 2 mg/m® | 15: 5182 (Pt-10) 1999
mg/m’ 17 (8-hr.) (RA 2014)
3 . .
ng/m’ 22 I(‘;':’;;:')m M o0 Method -401
5 pg/m’ 15: 5182 (Pt-11) 2006
3 L] -
hg/m 3.2 (Annual Avg) | (RA 2017)
1 ng/m’® 1S: 5182 (Pt-12) 2004
3 L] : "
ng/m BDL | (Annual Avg) | (RA 2014)
6 ng/m’, 1875182 (Pt-22) 2004
3
ng/m 035 | (Anmual Avg) | (RA2014)
20 ng/m’, 18: 5182 (Pt-22) 2004
3
ng/m 27 (Annual Avg) | (RA 2014)

_1on Limit of 80, = 5 pug/m’ & Benzo (a) Pyrene (BaP) = 0.1 ng/m’

-End of report-
AUTHOR
EMPLOYEE CGDE.(
7. . —_—

rated above
d by refarence to the original reporl.

‘I 11-27000100, 27667267, 27667860 Fax : 91-11-27667207 37
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Delhi — 110007 (india)

Website : www.shriraminstitute.org
5001 Certified Institute

E-mait id ; customercare@shriraminstitute.org
gad@shriraminstitute.org

3) Sample No. 2

TEST REPORT

: Mr. Ajay Ahlawat, AEE (HSPCB)

NO : C1/0000315475

b,

by “Q\\“\;"—/// % ’
y our representatwes as per details given below, ;lmk
s : M/s. Panipat Thermal Power Station "54/;—:“/__\\\\
Pan]pa" (H]‘ ) //I"{‘!."nl ATy )
. Power Generation
; THO MW

1 Govt, Sr. Sec. School, Sutana (Panipat)
1 30.12.2022 10 31.12.2022
: 13:150n30.12.2022
: 14:30 0n 31.12.2022

i.i.l_i'_hutes) ;1507
Resuifs Table .
tnit Test Value g/:::;‘;:dNSAAQ Protocol / Method
e T ke
e I Pkl e S
Il
Mas) | pefm’ 164 ?;':_’;lf;’ Mg | SOP No. SRIEPD-Air Lab/01

| g 42 1};:1;}.1)00 HEMY | 4 S TAMDS156-2008
mg/m’® 16 I(\g-al:&ri mg/m? I(Sléil;{?lai;bl(}) 1999
g/m? 45 (“;':"h:;'“ BEM | 15 Method -401
P L v
ng/in’ BDL l(xﬁfn“t:s;l Ave) {iAs %gt-lz) 2004
ng/m’ 0.17 (ﬁAnngfn:i; Avg.) ;gf\S égﬂ;’ia?—) 2004
e R |

calibrated above,
nijcated by reference to the original report.

-11-27000100, 27667267, 27667860

fon Limit of SOz = 5 ug/m’ & Benzo (a) Pyrene (BaP) 0.1 ng/m

~End of report-

SO 7/ N

AUTHORIS

SIGNA

TO
EMPLOYEE CODE:( ggq 5}},/

At e e et L

See overleaf for terms & conditions
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TEST REPORT NO : C1/0600315475

R L A A Mt T L)t M

by our representatwes as per details given below,
try - : M/s. Panipat Thermal Power Station
: Panipat (Hr.)
: Power Generation
710 MW
1 Mr. Ajay Ahlawat, AEE (HSPCB)
: Govt, Sr. Sec. School, Sutana (Panipat)
© 31.12.2022 t0 01.01.2023 '
: 14:35 on 31.12.2022
_ © 14:40 on 01.01.2023
minutes) 0 1354
i Results Table
Unit Test Value MoEF’s NAAQ Protoco! / Method
Standards
Max, 80 pg/m® | 1S: 5182 {Pt-2) 2001
3 .
pg/m ’ (24-hr) (RA 2017)
3 Max, 80 pg/m*® | 18: 5182 (Pe-6) 2006
pg/m 4 (24-hr.) (RA 2017)
X Max. 100 pg/m® | 5182 (P1-23) 2006
| ng/m 174 (24-hir.) (RA 2009)
. 3 .
Mag) | pg/m’ (10 ?’;:‘1;1_6;' &M | S6p No. SRUEPD-Air Lab/0l
pme | as | Nt NORET | AsTMiDS156-2008
Max. | pg/m® | 15: 5182 (Pt-22) 2004
3
hg/m 0.04 (24-hr) (RA 2014)
Max. 2 mg/m’ 18: 5182 (Pt-10) 1999
3
mg/m 1.8 (3-hr.) (RA 2014)
3 Max. 400 pg/m? i}
Lg/m 55 (24-hr.) 1SC Method -40]
5 ug/m’, 15: 5182 (Pt-11) 2006
3
He/m 4.4 (Annual Ave) | (RA 2017)
1 ng/m? [S; 5182 (Pt-12) 2004
3 L]
ng/m BDL (Annual Avg) | (RA 2014)
; 6 ng/m°, 1S 5182 (P1-22) 2004
ng/m 0.18 (Amnual Av) (RA 2014)
20 ng/m’ 1S: 5182 (Pt-22) 2004
3 *
ng/m >4 (Annual Avg) | (RA2014)
t10n Limit of Benzo (a) Pyrene (BaP} = 0.1 ng/m? '
-End of report-
AUTHORISED SIGNATORY
EMPLOYEE CODE:( 4595 - )
SO - 1/ S,
rated above. v
e by refersnce fo the original report.
«11-27000100, 27667267, 27667860 Fax : 91-11-27667207
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NSTITUTE FOR INDUSTRIAL RESEARCH

Website : www.shriraminstitute.org
& 45001 Certified Institute E-mail id : customercare @ shriraminstitute.org

gad @shriraminstitute.org

TEST REPORT NO : C1/0000315564

Date 1 04-02-2023

Job No 1 2211-1-421-1435
Booking No TRG2223/1/7353
Booking Date 1 14-11-2022

Customer Ref No. : W.QNO. 20/2022-23/
CMDP-11/963/VOL-11
Customer Ref Dt : 10-11-2022

i')__t_it by our representatives as per details given below.

dustry : M/s. Panipat Thermal Power Station
L Panipat (Hr.)

: Power Generation

;710 MW

: Mr. Ajay Ahlawat, AEE (HSPCB)
: Bal Vikas School, Jattal (Panipat)
: 02,01.2023 t0 03.01.2023

: 13:10 0n 02.01.2023

© 13:10 0n 03.01.2023

1 1435

Fax : 91-11-27667207
See overieaf for terms & conditions 40
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TEST REPORT NO : C1/0000315564

e T e e T VM et i 7 40D T e M T TR rarena = -

Results Table -.:{I,—/__/-—r:;:\\\-:\\\\
Unit Test Value ng;;: dI:AAQ Protocol / Method
o |7 S e
e | [ |18 sim e
| g | agy | e H00ue | 202 (1092006
(PMzs) g/’ 120 ?;;‘}gf;’”g’“‘s SOP No.SRIEPD-Air Lab/0]
“ pg/on’ 37 ]}g]’:'r_‘)“{' MEM® | 4 erALDS156-2008
pg/m’ 0.13 (1‘;';'3‘]; :Jllgf m? EPS{: : :1232; gt-ZZ) 2004
{CQ)ave mg/m’ 20 (ng_ahxl:.)z mg/m® ](Sri :1280215:;&]0)1999
ug/m’ 48 ?2’:_’;:;"’ MBI o Method -401
pg/m? BOL S( KEL“:; AVE) LS{AS ;zg?(?-] 12000
g |46 ?3:&’.‘12‘.’@ Eﬁiéﬁ?éi’ vt

-End of report-

AUTHORISE GNA’I?X
)

EMPLOYEE CODE( éoci

; 91 11-27000100, 2766?26‘.«' 27667860
: See overleaf for terms & conditions

Fax : 91-11-27667207
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30000011498 TEST REPORT NO : C1/0000315564

Wy,
o S \-‘__.//,2
435) Sample No. 2 ;m“\-—f’ &
; ils gi NS
) "‘ful..l\\\‘
lndusiry : M/s. Panipat Thermal Power Station
E Panipat (Hr.)
: Power Generation
: TIO MW
: Mr. Ajay Ahlawat, AEE (HSPCB)
: Bal Vikas School, Jattal {Panipat)
1 03.01.2023 10 04.01.2023
: 13:15 on 03.01.2023
1 13:15 on 04.01.2023
‘(minutes) 0 1376
| Results Table
Unit Test Value MoEF’s NAAQ Protocel / Method
Standards
Max, 80 pg/m? 1S: 5182 {Pt-2) 2001
3 *
he/m BDL (24-hr.) (RA 2017)
X Max. 80 pg/m® | 1S: 5182 (Pt-6) 2006
hg/m 3 (24-hr.) (RA 2017)
Max. 100 pg/m® | 5182 (Pt-23) 2006
3
| he/m 324 24-hr) | (RA 2009)
matter (PMas) | pg/m? 109 (“;'j"t;f;' MM oOP No.SRI/EPD-Air Lab/0]
. : k)
pg/m? 35 f‘(’;‘fﬁ; ')"" /M | A STM:D5156-2008
Max. | pg/m® | 1S: 5182 (Pt-22) 2004
3
ng/m 008 1 24-hry (RA 2014)
Max. 2 mg/m? [S: 5182 (Pt-10) 1999
3
mg/m L9 | (8w (RA 2014)
Mayx. 400 pg/m*
3 -4
pg/m 43 Q4-hr.) ISC Method -401
5 pg/m’, 1§ 5182 (Pt-11) 2006
3
he/m 12 (Annual Avg.) {RA 2017)
1 ng/m? [S: 5182 (Pt-12) 2004
3 ’
ng/m BDL (Annual Avg) | (RA 2014)
6 ng/m® IS: 5182 (Pt-22) 2004
3 L]
ng/mn 045 (Aunual Avg) | (RA 2014)
20 ng/m’ 1S: 5182 (Pt-22) 2004
1 1
- ng/m 4.5 (Annual Avg) | (RA2014)
cnon Limit of SO, = 5 ug/m* & Benzo (a) Pyrene (BaP) = 0.1 ng/m
-End of report-
AUTHORISED SIGNATO
EMPLOYEE CODE:( [ ac\ < )
PRSI . S N e ommers . e

alod by referencs to the original report.

fie 91 11-27000100, 27667267, 27667860 Fax : 91-11-27667207 : 42
See overleaf for ferms & conditions
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TEST REPORT NO : C1/0000315564

stry

435) Sample No. 3

BT e T N T T TR pp—

Panipat (Hr.)

: Power Generation
: 70 MW

: Mr. Ajay Ahlawat, AEE (HSPCB)
. Bal Vikas School, Jattal (Panipat)
: 04.01.2023 10 05.01.2023
: 13:20 on 04.01.2023

: 13:20 0n 05.01.2023

S
Y our representatives as per details given below. iﬁ
. T
: M/s. Panipat Thermal Power Station 4{///'.;::\\

. 1435
Results Table
Unit Test Value MoEFs NAAQ Protocol / Method
Standards
Max. 80 pg/m® | 1S: 5182 (Pt-2) 2001
3 *
hg/m BDL (24-hr.) (RA 2017)
\ Max. 80 pgime® | 1S: 5182 (Pt-6) 2006
hg/m 38 (24-hr.) (RA 2017)
Spirablé particulate matter 3 Max, 108 ng/m® | 5182 (Pt-23) 2006
i he/m 369 (24-hr.) (RA 2009)
3 Max. 60 pg/m® Ak
pe/m 116 24ty SOP No. SRI/EPD-Air Lab/01
E 3
avg, pg/m’ 37 “("3";‘“ 1)"" Mg/ | A STM:DS156-2008
R Max. t pgim® | 18: 5182 (Pt-22) 2004
. 3
T ng/m 0.07 (24-hr.) (RA 2014)
Carbon monoxlde (CO) avg me/m 1o Max. 2 mg/m® £S: 5182 {Pt-10) 1999
. g ' (8-hr.) (RA 2014)
Max, 400 ug/m?
) 1SC Method -401
pgfm 48 24-hr.) SC Method -40
5 ng/m’, 1S: 5182 (Pt-11) 2006
ug/m 2.0 (Annual Avg) | (RA 2017) |
; 1 ng/m?’, 1S: 5182 (Pt-12) 2004
ng/m BDL (Annual Avg) | (RA 2014)
\ 6 ng/m’, 1S: 5182 (Pt-22) 2004
ng/m 0.21 (Annual Avg.) | (RA 2014)
20 ng/m’, 1S: 5182 (Pt-22) 2004
3
“9’“‘ 3.7 (Avnual Ave) | (RA2014)

-End of report-

AUTHORISE SIGNA
EMPLOYEE CODE:{

Fax : 91-11-27667207
See overleaf for terms & conditions
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TEST REPORT NO ; C1/0006315573

Lt e e armnim b ep T g -

S,

Date : 04-02-2023 Q\\g//i
Job No :2211-1-421-1437 E
Booking No : RG2223/1/7353 ?@/";;\‘“\“\/ﬁ\ S
Booking Date :14-11-2022 obi™ Fe.5448

Customet Ref No. : W.O.NO, 20/2022-23/
CMDP-11/963/V OL-11
Customer Ref Dt, 1 10-11-2022

: M/s. Panipat Thermal Power Station
Panipat (Hr.)

: Power Generation
T MW

1 Mr, Ajay Ahlawat, AEE (HSPCB)

. Atal Seva Kendra, Sutana {Panipat)
: 02.01.2023 t0 03.01.2023

: 14:15 00 02.01.2023

: 14:30 on 03.01.2023

;1450

AUTHORISEDSIGNAT
EMPLOYEE CODE:( é'c.o‘s

EOMP PN e it 1 L R i SERREER

91 11-27000100, 2?667267 27667860 Fax : 91-11-27667207 44
See overleaf for terms & conditions



ULR NO: TC544423000001154F

Website : www.shriraminst

_NSTITUTE FOR INDUSTRIAL RESEARCH

itute.ory

E-maif id : customercare@shriraminstitute.org

TEST REPORT

Resulfs Table

L e £ DT AR S

dad@shriraminstitute.

NO : C1/00060315573

org

Unit Test Value g::fg:thAQ Protocol / Method
o I s ki
P R ?;:_,;E? e 2;: ;;gig’t-tﬁ)m(}(&
g/ 26 I}flzigigwgfm’ {siiiz 2((!}’(;—92)3)2006
(PMzs) | pg/m’ 227 [(‘2";'_’;;:;’ Bem? | Sp o SRIEPD-Air Lab/01
' pg/m’ 48 “&’fl’; .1)“"9 mE/M® | L STMIDS156-2008
| o [N |
mg/m® 10 ]{\g—a'i(r)z mg/m® I(S}éile{;ZlgM{)) 1999
wg/m’ 32 ?;’:_"l;:;'" neM* | 16 Method -401
) T O
ng/m’ BDL l(:ﬁfnn:ll’l Avg.) :ISi:AS ;gzlg 122004
o | B TR
-End oflepon-
LG
QA
AUTHORISED SIGNATORY
EMPLOYEE CODE:( (> )
; SO S I
tested } cafibrated above.

d be auﬂ‘mﬁcaied by reference ko the ariginaf repor.

Phone 91 1127000100, 27667267, 27667860
' See overleaf for terms & conditions

Fax

+ 91-11.27667207
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shriram Scientific and Industrial Research Foundation)

vad, Delhi — 110007 (India) Website : www.shriraminstitute.org
801 & 45001 Certified Institute E-mail id : customercare @shriraminstitute.org
_ qad@shriraminstitute.org

TEST REPORT NQO : C1/0060315573

] _37) Sample No, 2

ut: by our representatives as per detaifs given below.

: M/s. Panipat Thermal Power Station
~ Panipat (Hr.)

: Power Generation

D 710 MW

: Mr, Ajay Ahlawat, AEE (HSPCB)
Atal Seva Kendra, Sutana {Panipat)

: 03.01.2023 t0 04.01.2023

: 14:35 on 03.01.2023

¢ 14:35 on G4.01,2023

(minutes) : 1311
. Results Table
. MoEF’s NAAQ
Uni¢ Test Value Standards Protocol / Method
) Max, 80 pg/m® | 1S: 5182 (Pt-2) 2001
Hg/m BDL™ | 54-hr) (RA 2017)
: Max. 80 pg/m® | 1S: 5182 (Pt-6) 2006
> pe/m’ 30 (24-hr.) (RA 2017)
atter ) Max. 100 pg/m® | 5182 (Pt-23) 2006 .
pg/m 32t (24-hr.) (RA 2009)
3 H
ug/m? 207 gj"l;f;] MEM” | <p No.SRIEPD-Air Lab/01 i
3
wg/m? 43 I‘(’;"z; '}"" /M 1 ) STM:D5156-2008
Max. | pg/m® | 1S 5182 (Pr-22) 2004
3
hg/m 0.05 (24-hr.) (RA 2014)
Max. 2 mg/m? 18: 5182 (Pt-10) 1999
3
mg/m L9 | Bhr) (RA 2014)
5 Max. 460 pg/m® 401
Hg/m 33 (24-hr.) ISC Method ~40
: 5 pg/m’, 1S7 5182 (Pt-11) 2006
ne/m BDL (Annual Avg) | (RA 2017)
5 1 ng/my?, IS: 5182 (P1-12) 2004
ng/m BDL | annuat Avg) | (RA 2014)
6 ng/m, 1S: 5182 (Pt-22) 2004
3
ng/m 0.1 (Annual Avg) | (RA 2014)
o 23 20 ng/m, 1S: 5182 (Pt-23) 2004
ng/m (Annual Ave) | (RA 2014)

it ‘electlon Limit of 807 = 5 ug/m’, C¢Hs = 0.3 pg/m® & Benzo (a) Pyrene (BaP) = 0.1 ng/m’

-End of repori-

AUTHORISE SIGNATORY
EMPLOYEE CODE:( (45 )

BRGSO y
} 1|hrated abcwe
lbcahed by referance to tha original report.

91-11-27000100, 27667267, 27667860 Fax : 911127667207
: See overleaf for terms & conditions - 46



TEST REPORT

Website ; www.shriraminstitute.org
E-mail id : customercare@shriraminstitute.org

gad @shriraminstitute.org

NO : C1/0000315573

F Autaman.nL,

NSTITUTE FOR INDUSTRIAL RESEARCH

f Shriram Scientific and Industrial Research Foundation) 90

'_,'f'.QeIhi - 110007 (India}
& 45001 Certified Institute

7) Sample No. 3
‘\“\.ulu',,?
= N7
by our representatives as per details given below il\\:_——_-_//
. M/s. Panipat Thermal Power Station . :’;,/r-_ﬁ/'/-r—_-\_‘\\\;
i * '{U \\
Panipat {Hr.} fulik F-5441
1 Power Generation
D 710 MW
¢ Mr. Ajay Ahlawat, AEE (HSPCB)
: Atal Seva Kendra, Sutana (Panipat)
; 04.01.2023 t0 05.01.2023
: 14:40 on 04.01.2023 i
: 14:40 on 05.01.2023
__g_{r'ninu:es) ;1147
Results Table
¥
Unit Test Value MoEF’s NAAQ Protocol / Method
Standards
Max. 80 pg/m® | 1S: 5182 (Pt-2) 2001
3 *
nefm’ | BDLT 1 o4 hr) (RA 2017)
N . Max. 80 ug/m® | 1S: 5182 (Pt-6) 2006
S| ne/m 28 (24-hr.) (RA 2017)
fter , Max, 100 pg/m® | 5182 (Pt-23) 2006
he/m 343 (24-hr) (RA 2009)
Sl . 3
tiefr (PMas) | pg/m’ 196 (“g:"‘hf')] BEM 1 OB No.SRIEPD-Air Lab/01
) 3
ug/m? 55 “(;"]’:'r])oo MM | A STM:DS156-2008
3 Max. 1 pg/n® 1S: 5182 (Pt-22} 2004
pg/m 006 | a4nr) (RA 2014)
Max. 2 mgim® | 1S: 5182 (Pt-10) 1999
3
mg/m 20 (8-hr)) (RA 2014)
Max. 400 pg/m® )
3 .
ngim 49 Qd-br) 1SC Method -401
3 5 ng/m?, 18; 5182 (Pt-11) 2006
he/m BOL | A nnual Avg) | (RA 2017)
1 ng/m® IS: 5182 (Pt-12) 2004
3 L)
ng/m BDL (Annual Avg) | (RA 2014)
4 6 ng/m?, 18: 5182 (Pt-22) 2004
ng/m 011 | (Amnual Avg) | (RA 2014)
20 ng/m’, 1S: 5182 (Pi-22) 2004
3
- ng/m 66 | (Annual Avg) | (RA2014)
tecuon Limit of SOz = 5 pg/m®, CsHe = 0.3 pg/m’ & Benzo (a) Pyrene (BaP) = 0.1 ng/m®
-End of report-
AUTHORISE
EMPLOYEE CODE:( (: aa\
em asted / cali_brated above
fcal ted by reference to the original report.
+91-11-27000100, 27667267, 27667860 Fax : 91-11-27667207
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E-mail id : customercare @ shriraminstitute,org
qad @shriraminstitute,org

TEST REPORT NO ; CL/0000315570

i VN7 e o e et e e B e maans e, ol RO - " —_— F

T Date : 04-02-2023
TATION Job No 12211-1-421-1436
' Booking No : RG2223/1/7353
Booking Date 1 14-11-2022
Customer RefNe.  : W.ONO. 20/2022-23/
N 'CMDP- 11 CMDP-I1/963/VOL-II

Customer Ref Dt. : 10-11-2022

. M/s. Panipat Thermal Power Station
Panipat (Hr.)

: Power Generation
;710 MW

. Mr. Ajay Ahlawat, AEE (HSPCB)

. Govt. 8r. Sec. School, Jattal {Panipat)
: 02.01.2023 t0 03.01.2023

: 13:400n02.01.2023

: 13:350n03.01.2023

: 14356
QUM
AUTHORISED § ATOR
EMPLOYEE CODE:( (9%
i TN 1. S
ted | calibrated ahove.
ficaied by refersnca to tha original raport. .
9’1 11-27000100, 27667267, 27667860 Fax : 91-11-27667207 48
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40 1 &_ 45001 Certified Institute

Website : www.shriraminstitute.org
E-mail id : customercare @shriraminstitute.org
gad@shriraminstitute.org

' 'ms'rITUTE FOR INDUSTRIAL RESEARCH

(0: TC544423000001153F TEST REPORT NO : C1/0000315570
i L L e o o8 4 a1 U s i e o) Pt e et e N \\‘“.U‘III”
S
T e
Results Table CITZNN
f:.h.l..h\
. MoEF’s NAAQ
Unit Test Value Standards Protocol / Method
Max, 80 pg/m® | 1S: 5182 (Pt-2) 2001
3
hg/m 6 (24-hr.) (RA 2017)
; Max. 80 pg/m® | 1S: 5182 (Pt-6) 2006
hg/m 28 (24-br) (RA 2017)
Max, 160 pg/m® | 5182 (Pt-23) 2006
3
ng/m 442 (24-hr) (RA 2009)
3
pg/m’ 237 ?;':"I;f;’ RE/m” | S0P No.SRIEPD-Air Lab/01
3
ug/m’ 37 1‘(? - 1)00 HE/M | A STM:DS5156-2008
Max. | pgim® | 15 5182 (Pt-22) 2004
3
Hg/m 014 1 24-hr) (RA 20i4)
Max. 2 mg/m? 18: 5182 (Pt-10) 1999
3
mg/m 19 ] (8 (RA 2014)
3
pg/m? 50 (";: x ;‘;’0 ME/M” | 1 Method -401
5 pg/m?, 1S: 5182 (Pt-11) 2006
3
hg/m BDL (Annuat Ave) | (RA 2017)
. 1 ng/m?, 1S 5182 (Pt-12) 2004
ng/m BDL | Annual Ave) | (RA 2014)
6 ng/m® 1S: 5182 (Pt-22) 2004
3 y -
ng/m 0.4 (Annual Avg) | (RA 2014)
20 ng/nv’, 1S: 5182 (Pt-22) 2004
3
"g” m 12 (Annual Ave) _| (RA 2014)
-End of report-
AUTHORISED SIGNATORY
- EMPLOYEE CODE:( (<
- I S
ms. sled!callbrated above

_91~11 -27000100, 27667267 27667860
. See overleaf for ferms & conditions

Fax : §1-11-27667207
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NO ; C1/0000315570

ot eI T A b

I INSTITUTE FOR INDUSTRIAL RESEARCH

'_Shru‘am S(:lentlﬁc and Industrial Research Foundation) 3

Website : www.shriraminstitute.org
_1 4001 & 45001 Certified Institute E-mail id : customercare @ shriraminstitute.org

See overleaf for ferms & conditions

o “\lllu'-,?
DA
il: S
gt
: M/s. Panipat Thermal Power Station i{@\\
Panipat (Hr.) il TC-5444
: Power Genetation
1 710 MW
: Mr, Ajay Ahlawat, AEE (HSPCB)
: Govt. 5r. Sec. School, Jattal {Panipat)
; 03.01.2023 10 04.01.2023
¢ 14:00 on 03.01.2023
{His : 14:00 on 94.01,2023
: miiliﬁQ_{-i’r’ainutes) : 1364
' Resulés Table
Unit Test Value MoEF’s NAAQ Protocol / Method
Standards
Max. 850 ug/m?® 18: 5182 (Pt-2) 2001
3 L]
ne/m BDL (24-hr.) (RA 2017)
; Max, 80 pg/m® | 15: 5182 (Pt-6) 2006
hg/m 22 (24-hr.) (RA 2017)
X Max. 100 pg/m® | 5182 (Pt-23) 2006
ng/m 368 (24-hr.) (RA 2009)
L 3
or (PMas) | pg/m’ 230 ’(‘gj_"[;f;’ HEM® | gp No. SRIEPD-Air Lab/01
; ; Max. 100 pg/m° , ]
png/m 41 (8-tr) ASTM: D5156-2008
) Max, I pg/m® | 1St 5182 (Pt-22) 2004
hg/m 0.05 (24-hr.) (RA 2014)
3 Max. 2 mg/m? 15; 5182 (P+-10) 1999
mg/m 1.9 (8-hr.) (RA 2014)
3 Max. 400 pg/m? _
pg/m 39 (24-hr.) 18C Methed -401
, 5 pg/m’, 1S: 5182 (Pt-11) 2006
ne/m BDL (Annual Avg) | (RA 2017)
. 1 ng/m’, 1S: 5182 (Pt-12) 2004
ng/m BDL | snnual Avg) | (RA 2014)
6 ng/m* IS: 5182 (Pt-22) 2004
3 L)
ng/m 0.22 {Annual Avg.) {RA 2014}
20 ng/m’, 1S: 5182 (Pt-22) 2004
L ng/m’ 4.3 (Annual Avg) | (RA 2014)
'etecnon Limit of SO; = 5 pg/m®, CeHe= 0.3 pg/m’ & Benzo (a) Pyrene (BaP) = 0.1 ng/m’
-End of report-
AUTHORISED SIGNATORY
EMPLOYEE CODE:( /> )
K S e
_Sd_f-11 -27000100, 27667267, 27667860 Fax : 91-11-27667207
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: M/s. Panipat Thermal Power Station
_ Panipat (Hr.}

o - 9001, 14001 & 45001 Certified Institute

TEST REPORT

INSTITUTE FOR INDUSTRIAL RESEARCH

(A unit of Shriram Scientific and Industrial Research Foundation) 94

Umversity 'Raad Delhi — 110007 (india) Website : www.shriraminstitute.org

E-mail id : customercare@shriraminstitute.org

gad @shriraminstitute.org

NO ; C1/0000315570

e g1 S E R

: Power Generation
710 MW

¢ Mr. Ajay Ahlawat, AEE (HSPCB)

"-"fri.‘”h.\\\

: Govt. Sr. Sec. School, Jaltal (Panipat)
1 04.01.2023 10 05.01.2023
. 14:05 on 04.01.2023
¢ 14:100n 05.01.2023

;1399
Results Table
Unit Test Value g:gf(::iczAAQ Protocel / Method
3 .
P Gl
e I e
ulatematter(PMzs) pg/m’ 210 g:_’;lf;’ /M’ | b No.SRIZEPD-Air Labi0]
pg/m’ 53 T:;:r _1)09"3”“’3 ASTM:D5156-2008
mg/m’ 19 (ng_ahxr)z mg/m? [(S[é:]fgla];t-lt}) 1999
pg/m’ 34 '(‘;’:"h:;"’ MM 150 Method -401
el T N

it

cal[brated above

Detection Limit of SO, = 5 pg/m?, CeHg = 0.3 pg/m’ & Benzo (a) Pyrene {BaP) = 0.1 ng/m*

-End of report-

AUTHORISED. GNATg,K?
EMPLOYEE CODE:(

4

LSRN PP o

TGC-5444

_nﬂcaled by reference to the original repor,

91 11-27000100, 27667267, 27667860
See overleaf for terms & conditions
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NSTITUTE FOR INDUSTRIAL RESEARCH

riram Scientific and Industrial Research Foundation96

Dethi - 110007 (India) Website : www.shriraminstitute.org
45001 Certified Institute E-mail id : customercare @shriraminstitute.org
_ gad@shriraminstitute.org

TEST REPORT NO : C1/0000315701

Date 1 02-02-2023

Job No 12211-1-401-1423

Booking No T RG2223/1/7352

Booking Date c 141122022

Customer RelNe. - W.ONO. 20/2022-23/CMDP-11/
963/VOL.-H

Customer Ref M, 10-11-2022

Job Order no:-2211-1-401-1423

F-GROUND WATER FROM BOREWELL DRAWN BY OUR

2, FROM BOREWELL WATER, PANIPAT THERMAL POWER STATION,

), 340/CMDP-11/963/VOL-T1, DATED 10.11.2022; SUBJECT:- ANALYSIS OF
ND SEEDS IN COMPLIANCE OF NGT DIRECTIONS ISSUED IN O.A, NO.,
OF GRAM PANCHAYAT, JATTAL DISTRICT PANIPAT VERSUS STATE
NGT, NEW DELHI, MARKED AS "ANAND S8/0 DHOOP SINGH (JATTAL)"

AS PER I5:10500;2012, RA 2018
Requiremenis/A Conformity Detection = Protocol

cceptable Limits Limit
m_ét'el
~Not 5 Max Yes 5 1S: 3025 Pt-4-2021
_Betected
__Ag'rceabie Agreeable Yes - 18: 3023 P-5-2018
1 Max (5} Yes - 18: 3025 Pt-10-1984, RA
2017
631085 Yes - 15:3025 Pt-11-2022
502 560 Max (2000) Yes - IS:3025 P1-16-1984, RA
L 2087
0 0.03 Max Yes 0.02 15: 3025 Pr-2-2019
ected :
' 0.5 Max Yes 0.1 I5: 3025 P1-34-1988, RA
ected 2019
_ ' AUTHORISED SIGNATORY
EMPLOYEE CODE:( Yo )

librated ahove.
caled by reieranca to the original reporl

91-11-27000100, 27667267, 27667860 Fax : 81-11-27667207 | 53
See overleaf for terms & conditions



Sﬁt 0.2 Max
tected
0.1 0.7 Max
0.1 0.5 Max
75 Max
lot 4.0 Max
ccted
5 250 Max
0.05 Max
-] 1.0 Max (1.5)
0.2 1.0 Max
29 30 Max
.01 0.1 Max
:.01 1.0 Max
gtected
45 Max
Not G.001 Max
etected
“Not 0.01 Max
detected
01 0.1 Max
200 Max

,Delhi ~ 110007 (India)
45001 Certified Institute

TEST REPORT

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Website : www.shriraminstitute.org
E-mait id : customercare @ shriraminstitute.org

gad @shriraminstitute.org

NO : C1/0000315701

0.01 Annex K of [S: 13428-2005

- 1S5: 3025 Pt-2-2019

. 1S: 3025 P1-57-2005, RA
2017
- 1S: 3025 Pt-40-1981, RA
2019
1.0 IS; 3025 Pt-26-1983, RA
2019
- IS: 3025 Pt-32-1988, RA
2019
0.01 1S: 3025 Pt-2-2019

- APHA 23rd Ed.4500F

- 1S: 3025 Pt-2-2019

- 1S: 3025 Pt-46-1984, RA
2019

. 1S: 3025 Pi-2-2019

0.5 18: 3025 Pt-39-2021

- 18: 3023 Pt-34-1988, RA
2019
0.001 1S: 3025 Pt-43-1992, RA
2019

0.005 1S: 3025P1-56-2003, RA
2019
- IS; 3025 Pt-2-2019

- 18: 30235 Pt-24-1983, RA
2019

AUTHORISED SIGNATORY -

EMPLOYEE CODE( Y10 )

STITUTE FOR INDUSTRIAL RESEARCH

alibrated above.
rficated by reference 1o the originat report,

4 9_3-11-27000100, 27667267, 27667860
' See overleaf for ferms & conditions
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45001 Certified Institute E-mail id : customercare@shriraminstitute.org
; gad @shriraminstitute.org

TEST REPORT NO : C1/0000315701
Not 0.03 Max Yes ¢.05 1S: 3025 Pt-29-1986, RA
Jetected ' 2019
200 Max (600} Yes - 18: 3025 Pt-23-1986, RA
2016
200 Max Yes - 18: 3025 Pt-21-2009, RA
2019
5 Max Yes - 18: 3025 Pt-2-2019
0.003 Max Yes 0.003 18: 3025 Pt-2-2019
0.05 Max Yes 0.03 18: 3025 Pt-27-1986, RA
2019
0.01 Max Yes 0.01 18: 3025 Pt-2-2019
0.001 Max Yes 0.001 APHA 23rd Ed.3112
0.07 Max Yes 0.0% iS: 3025 Pt-2.2019
.02 Max Yes 0.01 [S: 3025 P1-2-2019
0.01 Max Yes 0.005 18; 3025 Pt-37-1988, RA
2019
0.05 Max Yes .01 IS: 3025 Pt-2-2019
Not Detectable Yes One or more 15; 15185 -2016, RA 2021
than one
Not Detectable Yes One or more 1S; 15185-2016, RA 2021
than one
¢ permissible limits in the absence of alternate sources.
—End of Report —
@éw;? M
AUTHOR!SED SIGNATORY
eMpLOYEE CODE{ 10 )
3/3

ited by reference to the original repart.

91-14-27000100, 27667267, 27667860 Fax : 91-11-27667207 55
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NSTITUTE FOR INDUSTRIAL RESEARCH

hriram Scientific and Industrial Research Foundation

Delhi ~ 110007 (India) Website : www.shriraminstifute.org
45001 Certified Institute E-mail id : customercare @ shriraminstitute.org
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TEST REPORT NO : C1/0000315703

A St L LR ek e AL T Y i T gV T it i, A7 LR NN

Date S 02-02-2023

Job No S2211-1-401-1424

Booking No T RG2223/1/7352

Booking Date C1g-H1-2022

Customer Ref No. - W.ONOQ. 20/2022-23/CMDP-I1/
963/VOL..-Il

Customer Ref' Dt : 10-11-2022

Job Order no:-2211-1-491-1424

GROUND WATER FROM BOREWELL DRAWN BY OUR

FROM BOREWELL WATER, PANIPAT THERMAL POWER STATION,
MONO. 340/CMDP-11/963/VOL-11, DATED 10.11.2022; SUBJECT:- ANALYSIS OF
ND SEEDS IN COMPLIANCE OF NGT DIRECTIONS ISSUED IN O.A. NO.
5:0F GRAM PANCHAYAT, JATTAL DISTRICT PANIPAT VERSUS STATE

AS PER 158:10500:2012, RA 2018
Resuits Requirements/A Conformity Betection,  Protocol

ceeptable Limits Limit
four; Hazén Unit *." - N 5 Max Yes 5 15:3025 Pt-4-2021
preeable  Agreeable Yes . 18:3025 Pr-5-2018
. 1 Max (5) Yes - 15: 3025 P1-10-1984, RA
: 2017
7.8 6.5t0 8.5 Yes - 18:3025 Pt-11-2022
551 500 Max (2000) Yes - 15:3025 P1-16-1984, RA
2617
Not 0.03 Max Yes 0.02 1S: 3025 Pt-2-2019
ected
Not 0.5 Max Yes 0.1 £8: 3025 P-34-1988, RA
ected 2019
Al 1SED SIGNATORY
EMPLOYEE CODE(L] | < )
SRSV ¥ £ S - . - . —
ibrated above.
; uﬂﬁnﬂpaw by relerence 16 the originat report.
$1-11-27000100, 27667267, 27667860 Fax : 91.11-27667207
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NSTITUTE FOR INDUSTRIAL RESEARCH

(A unit-of-Shriram Scientific and Industrial Research Foundati

iversity Road; Delhi — 110007 (India) Website : www.shriraminstitute.org
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TEST REPORT NO : C1/6000315703
. Pt TC-5444
ot 0.2 Max Yes 0.01 Annex K of IS: 13428-2003
etected ' .
0.7 Max Yes - IS: 3025 Pt-2-2019
0.5 Max Yes - IS: 3025 Pi-537-2005, RA
2017
75 Max Yes - 1S: 3025 Pt-40-1981, RA
- 2019
Not 4.0 Max Yes i.0 IS: 3025 Pt-26-1983, RA
gtected 2019
' 250 Max Yes - 1S: 3025 Pt-32-1988, R
2019 :
ot 0.05 Max Yes 0.01 18: 3025 Pt-2-2019
.0 Max Yes - APHA 23rd Ed.4500F
1.0 Max Yes - 15: 3025 Pt-2-2019
30 Max (100) Yes - 1S; 3025 Pt-46-1984, RA
2019
0.1 Max Yes - 1S8: 3025 Pt-2-2019
1.0 Max Yes 0.5 18: 3025 Pt-39-2021
45 Max Yes - 1S: 3025 Pt-34-1988, RA
2019 ?
0.001 Max Yes 0.001 1S8: 3025 Pt-43-1992, RA i
2019
i No 0.0 Max Yes 0.0058 18: 3025Pt-56-2003, RA
Detected 2019
0.1 Max Yes - 1S; 3025 Pt-2-2019
200 Max Yes - 185: 3025 Pt-24-1983, RA
2019 _
\ 0.05 Max Yes 0.05 15: 3025 Pt-29-1986, RA
tected 2019
200 Max (600) Yes - 18: 3025 Pt-23-1986, RA
2019
AUT ED SIGNATORY
EMPLOYEE CODE{ Ylog )
; I N = e e
firated above.
d by refi 1o the originat repart.

1-11-27000100, 27667267, 27667860 Fax : 91-11-27667207
' See overleaf for terms & conditions o7
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TEST REPORT NQO : C1/0000315703

e TN LB o £ T EERT A, o " rerAE i g

N ' e,
ey /'___"“\ &
” lalu'.l‘
200 Max (600) Yes - i5: 3025 P1-21-2009, RA
2019 :
5 Max Yes - 1S: 3025 P+-2-2019
0.003 Max Yes 0.003 i8: 3025 P1-2-2019
0.05 Max Yes 0.05 15: 3025 Pt-27-1986, RA
2019
0.01 Max Yes 0,0} 1S: 3025 Pt-2-2019
0.001 Max Yes 0.0 APHA 23rd Ed.3112.
0.07 Max Yes 0.0% [S; 3025 P1-2-2019
0.02 Max Yes 0.0% i18: 3025 Pt-2-2019
0.01 Max Yes 0.065 15: 3025 Pt-37-1988, RA
2019
0.05 Max Yes 0.01] 15: 3025 Pt-2-2019
Not Detectable Yes One or more 15: 151852016, RA 2021
than one
Not Detectabie Yes One ormore 18: 15185-2016, RA 2021
than ong

—End of Report —

ahol) ok

AUTHORISED SIGNATORY
EMPLOYEE CODE{{ Ml0G )

fibrated above.

d by relerence to the original report.

1-11-27000100, 27667267, 27667860 Fax : 91-11-27667207 58
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_ NSTITUTE FOR INDUSTRIAL RESEARCH
(A umt of Shriram Scientific and Industrial Research Foundatio“l)oz

-‘Delhi - 110007 (India) Website : www.shriraminstitute.org
45001 Certified Institute E-mail id : customercare @shriraminstitute.org
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TEST REPORT NG : C1/0000315704

Hex\\:-_/// 7
:4/"'_"‘\

Date - 02-02-2023 //;/ﬁ_%ﬁ?\\

Job Ne S 2211-1-401-1425 TE.5444

Booking Mo : RG2223/1/7352

Booking Date  14-11-2022

Customer Ref No. 1 W.O.NO. 20/2022-23/CMDP-11/

963/VOL -Il

Customer Ref D, : 13-11-2022

Job Order no:-2211-1-401-1425

AS PER IS:10500:2612, RA 2018
Requirements/A Conforniity Detection Pratocol

cceptable Limits Limit
5 Max Yes 5 18: 3025 Pt-4-2021
Agreeable Agreeable Yes - 18: 30625 Pt-5-2018
I Max {5) Yes - 1S; 3025 Pt-10-1984, RA
2017
6.5t 8.5 Yes - 18:3025 PL-11-2022
500 Max (2000) Yes - 15:3025 Pt-16-1984, RA
2017
0.03 Max Yes 0.02 I8: 3025 Pt-2-2019
ected
_ 0.5 Max Yes 0.1 [5: 3025 Pt-34-1988, RA
ected 2019
+
AUTHORISED SIGNATORY
EMPLOYEE CODE{ Y{|0C )
; SRR £ N P i S
caiibrated above,
n’b:ahed by reference to the ariginal report.
one 91 -11-27000100, 27667267, 27667860 Fax ; 91-11-27667207
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TEST REPORT NG : C1/0000316704
Amo _"c'Detergems 2 Not 0.2 Max Yes 0.01 Annex K of 1S: 13428-2005
o P Detected ' .
] 0.7 Max Yes 0.05  1S:3025 Pt-2-2019
0.5 Max Yes - 15: 3025 Pt-37-2005, RA
2017
75 Max Yes - IS: 3025 Pt-40-1981, RA
2019
4.0 Max Yes 1.0 15; 3025 Pt-26-1983, RA
) 2019
250 Max Yes - IS: 3025 Pt-32-1988, RA
2019
0.05 Max Yes 0.01 I8: 3025 Pt-2-2019
1.0 Max (1.5) MNo - APHA 23rd Ed.4500F
1.0 Max Yes - IS: 3025 Pi-2-2019
30 Max Yes - 18: 3025 Pt-46-1984, RA
2019
0.1 Max Yes - 1S: 3025 Pt-2-2019
1.0 Max Yes 0.5 18: 3023 Pt-39-2021
45 Max Yes - 1S: 3025 Pt-34-1988, RA
2049
0.007 Max Yes 0.001 15: 3025 P1-43-1992, RA
2019
0.01 Max Yes 0.003 18: 3025P1-56-2003, RA
2039
0.1 Max Yes 0.01 1S: 3025 Pt-2-2019
200 Max Yes - 1§: 3025 P1-24-1983, RA
2019
0.05 Max Yes 0.03 I8: 3025 Pt-29-1986, RA
2019
AUTH SIGNATORY
EMPLOYEE CODE{ “flo € )
2l3
' ""3_.1 ~11-27000100, 27667267, 27667860 Fax : 911127667207 60
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INSTITUTE FOR INDUSTRIAL RESEARCH

(A' unlt éf S.hrlram Scientific and Industrial Research Foundatmﬁ)

' _‘!9 Umversnty Road Delhi - 110007 (indla) Website : www.shriraminstitute.org
E-mail id : customercare @shriraminstitute.org
gad @shriraminstitute.org

TEST REPORT NO : C1/0000315704

A R i L e B AR R L o A T T 4 0 AR ™ e ST

Total'_Alkahmty (as 376 200 Max (600) Yes - I5: 3025 Pt-23-1986, RA
S 2019
200 Max Yes - I8: 3025 Pt-21-2009, RA |
2019
5 Max Yes - I8: 3025 P-2-2019
0.003 Max Yes 0.003 18: 3025 Pt-2-2019
S Ne 0.05 Max Yes 0.05 18: 3025 Pt-27-1986, RA
7 Detected 2019
: 0.01 Max Yes 0.01 IS: 3025 Pt-2-2019
0.001 Max Yes 0.001 APHA 23rd E4.3112
0.07 Max Yes 0.01 1S: 3025 Pt-2-2019
) .02 Max Yes 0.01 18: 3025 P+-2-2019
Detected
). Not 0.01 Max Yes 0.005  IS:3025 Pt-37-1988, RA
. Detected 2019
as - Not 0.05 Max Yes 0.01 18: 3025 Pt-2-2019
.- Detected
oliform < . Not Detectable Yes One or more £35: 15185 -2016, RA 2021
Bactcrla o Detected than one )
' T Not Not Detectable Yes One or more [S8: 15185-2016, RA 202)

E COII )

. ."Detéctcd than one
"_th_ _respect to F !uonde test water does not conform to 18:10500:2012, RA 2018 and can not be
tt'for drmkmg purpose;

alues given i the brackets gre_permissible limits in the absence of alternate sources.

—End of Report —

wof') !
% AUTHORTSED SIGNATORY

EMPLOYEE CODE( (fJoc™ )

nly to the items tested brated above.
co;ﬂes shoul nl.ignled by referance to the ariginsl reporl,
Phone 91 1127000100, 27667267, 27667860 Fax: 91-11-27667207
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(A umt lof Shrlram Scientific and Industrial Research Foundatzoﬁ.)o 5

'3_:Umversity Road Delhi ~ 110007 (india) Website : www.shriraminstitute.org
AN iSO - 9{)01 14001 & 45001 Certified Institute E-maii id : customercare@shriraminstitute.org
gad @shriraminstitute.org

TEST REPORT NO : C1/0000315705

Date 1 02-02-2023
Job No D22101-1-401-1426
Booking No 1 RG2223/1/7352
Booking Dale s 14-11-2022
. i Customer Ref'No. - W.O.NO. 20/2022-23/CMDP-11/
Kind At ER iT S!NGH XENCMDE-1 962/VOL..-I1

Customer Ref' Dv, @ 10-11-2022

Job Order no:-2211-1-401-1426

PR AS PER 18:10500:2012, RA 2018
- '.R_e_su_!ts Reguirements/A Conformity Detection,  Profocol

cceptable Limits Limit
: ( __tlc & Pl_lz_cal Parameter
.' b " Co!our, Hazen Umt Not 5 Max Yes 5 iS: 3025 Pt-4.2021 :
:-- : S - Detected
N Odour B Agreeablc Agreeable Yes - [S: 3025 Pt-5-2018
3 . Turbldlty, NTU ﬁ:_; S 1 Max Yes - [S: 3025 Pt-10-1984, RA
o G 2017
L 7.8 6.5t08.5 Yes - 15:3025 Pt-11-2022
L7020 500 Max (2000)  Yes - 1S:3025 Pt-16-1984, RA
2017
0.03 Max Yes 0.02 18: 3025 Pt-2-2019
0.5 Max Yes 0.1 15: 3025 Pt-34-1988, RA
2019
i
A ISED SIGNATORY
EMPLOYEE CODE{ H{[0 &L )
U £ S

9__1 -14-27000100, 2766?267, 27667860 Fax : 91-11-27667207 62
See overleaf for terms & conditions



£AIVL MNSTITUTE FOR INDUSTRIAL RESEARCH
(A umt of Shriram Scientific and Industrial Research Foundat101)06

9'Universiiy Road, Dethi — 110007 (india) Website : www.shriraminstitute.org
.0 {301 14001 & 45001 Ceriified Institute E-mail id : customercare @shriraminstitute.org
s qad@shriraminstitute.org

+T 544423006001195F . TEST REPORT NO : C1/0000315705
0.2 Max Yes 0.01 Annex K of 18: 13428-2005
0.7 Max Yes - 18: 30235 Pt-2-2019
0.5 Max Yes - 1S: 3025 Pt-57-2005, RA
2017
75 Max Yes - 1S: 3025 Pt-40-1981, RA
2019
4.0 Max Yes 1.0 IS: 3025 Pt-26-1983, RA
2019
250 Max Yes - 1S: 3025 Pt-32-1988, RA
2019
0.05 Max Yes 0.01 18: 3025 Pr-2-2019
1.0 Max (1.5) No - APHA 23rd Ed.4500F
1.0 Max Yes - 18: 3025 Pt-2-2016
30 Max (100) Yes - 1S: 3025 Pt-46-1084, RA
2019
0.1 Max Yes - 15: 3025 Pt-2-2019
2 1.0 Max Yes 0.5 1S: 3025 Pt-39-2021
C e T T Detected
CUuds .-:-'Nma:e {as NO3) . 10 45 Max Yes - IS: 3025 Pt-34-1988, RA
DA - 2019
""_.'Phenohc Compounds " Not 0.001 Max Yes 000t 18:3025 Pt-43-1992, RA
{a C6H50H) o “ Detected 2019
0.01 Max Yes 0.005  1S:3025P1-56-2003, RA
2019
0.1 Max Yes 0.01 [S: 3025 Pt-2-2019
.80 200 Max Yes - IS: 3025 P1-24-1983, RA
N 0.05 Max Yes 0.05 1S: 3025 P1-29-1986, RA
Detected 2019 :
[ T
AUTHORISED SIGNATORY
EMPLOYEE CODEX{ Y |o<C )
2B

o e :-91 -11-27000100, 2?667267 27667360 Fax: 91-11-27667207 63
: See overleaf for terms & conditions



Delhi - 110007 (India)
5001 Certified institute

st,-water does not conform to 13:10500;2012, RA 2018 and can not be

TEST REPORT

200 Max (600) Yes

200 Max (600} Yes

5 Max Yes

0.003 Max Yes
ted

: 0.05 Max Yes
Detected

6.01 Max Yes
ed

% 0.001 Max Yes

.07 Max Yes

o 0.02 Max Yes
ected

0.01 Max Yes

. 0.05 Max Yes
Detected
00 mi

Not Detectable Yes
cted

t Not Detectable Yes
ed

- permissible limits in the absence of alternate sources.
—End of Report —

STITUTE FOR INDUSTRIAL RESEARCH

riram Scientific and Industrial Research Foundatioﬂ)()?

Website : www.shriraminstitute.org
E-mail id : custometcare @shriraminstitute.org
gad @ shriraminstitute.org

NO : C1/0000315705

L PR L LT P D 0 30

TC-5444

- IS: 3025 Pt-23-1986, RA
2019 :

. 1S: 3025 Pr-21-2009, RA
2019 '
- 1S: 3025 Pi-2-2019

0.003 18 3025 Pt-2-2019

0.05  1S:3025 Pt-27-1986, RA
2019

.01 1S: 3025 Pt-2-2019

0.001  APHA 23rd Ed.3112

- 1S: 3025 Pt-2-2019

0.0 1S: 3025 Pt-2-2019

0.005  i8: 3025 Pt-37-1988, RA
2019

0.01

18: 3025 P-2-2019

One or more 15: 15185 -2016, RA 2021
than one

One or more 1S: 15185-2016, RA 2021
than one

_ ¥ /; AUTHORTSED SIGNATORY

empLovee cooe:l Ylo < )

rafed above.
it by raferenca to the original report.

11-11-27000100, 27667267, 27667860

Fax : 94-11-27667207 64
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Deihi - 110007 {India) Website : www.shriraminstitute.org

qad@shriraminstitute.org

TEST REPORT NO : C1/0000315706

STITUTE FOR INDUSTRIAL RESEARCH

of Shriram Scientific and Industrial Research Foundatim‘)o 8

5001 Certified institute E-mail id : customercare @ shriraminsiitute.org

Dale 1 02-02-2023

Job Mo T2211-1-401-1427

Booking No 1 RG2223/147352

Booking Date S 14-11-2022

Customer Ref Mo, 1 W.ONQ. 20/2022-23/CMDP-I/
963/VOL -1

Customer Ref . 10-11-2022

Job Order no:-2211-1-401-1427

OUND WATER FROM BOREWELL DRAWN BY OUR

22, FROM BOREWELL WATER, PANIPAT THERMAL POWER STATION,
40/CMDP-11/963/VOL-11, DATED 10.11.2022; SUBJECT:- ANALYSIS OF
D SEEDS IN COMPLIANCE OF NGT DIRECTIONS ISSUED IN O.A, NO,
OF GRAM PANCHAYAT, JATTAL DISTRICT PANIPAT VERSUS STATE
NGT, NEW DELHI, MARKED AS "RAVINDER GARG (PANIPAT) 5/0

AS PER 1S:10500:2012, RA 2018
Requirements/A Conformity Detection Protocol

ceeptabte Limits Limit
or
5 Max Yes 5 18: 3025 Pt-4-2021
Agreeable Yes - 18:3025 Pt-5-2018
1 Max (5) No - 18: 3025 Pt-10-1984, RA
2017
6.510 8.5 Yes - [8:3025 Pt-11-2022
500 Max Yes - 15:3025 Pt-16-1984, RA
2017
0.03 Max {0.2) Yes - [S:3025 Ptr2»2019
ot 0.5 Max Yes 0.1 IS:3025 Pt-34-1988, RA
Detected 2019
.
Al ISED SIGNATORY
* EMPLOYEE CODE{ LP[0S )
rated ahove,
ed by reference to the ariginal report.
1-11-27000100, 27667267, 27667860 Fax : 91-11-27667207

See overteaf for terms & conditions

65



N‘STITUTE FOR INDUSTRIAL RESEARCH

De!hl ~ 110007 {India) Website : www.shriraminstitute.org
45001 Certified Institute E-maii id : customercare @ shriraminstitute.org
' qad@shriraminstitute.org

TEST REPORT NOQ : C1/0000315706
Vi 0.2 Max Yes .01 Annex K of 1S: 13428.2005
acted ' .
) 0.7 Max Yes - IS: 3025 Pt-2-2019
0.5 Max Yes ) IS: 3025 Pt-57-2005, RA
2017 '
75 Max Yes . IS: 3025 Pt-40-1981, RA
2019
4.0 Max Yes 1.0 1S: 3025 P1-26-1983, RA
2019 _
250 Max Yes - IS: 3025 Pt-32-1988. RA
2019
0.05Max ~ Yes 0.01 IS: 3025 Pt-2-2019
ct_ed :
' 1.0 Max (1.5) No - APHA 23rd Ed.4500F
1.0 Max No -7 IS 3025 P22019-
5 30 Max (100) Yes - 1S: 3025 Pt-46-1984, RA
L 2019 '
0.1 Max Yes - 18: 3025 Pt-2-2019
Not - 1.0 Max Yes 0.5 - 1S:3025 Pe-39-2021
gtected
B 45 Max Yes - IS: 3025 Pt-34-1988, RA
2019
0.00f Max Yes 0.00]1  1S: 3025 Pt-43-1992, RA
scted 2019
Not 0.01 Max Yes 0.005  1S: 3025Pt-56-2003, RA
cted 2019
ot 0.1 Max Yes 0.01 1S: 3025 Pt-2-2019
ected
200 Max Yes - 1S: 3025 Pi-24-1983, RA
2019
: 0.05 Max Yes 0.05 1S: 3025 Pt-29-1986, RA
coted 2019
200 Max (600) Yes - 1S: 3025 Pt-23-1986, RA
2019

EMPLOYEE CODE{ 1p < )

e B
rated above,
L1 hy_ reference 1o lhe original report, .
1-11-27000100, 27667267, 27667860 Fax: 911127667207 66
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STITUTE FOR INDUSTRIAL RESEARCH
of Shriram Scientific and Industrial Research Foundatiof)q ()

;- Delhi — 110007 (India) Website : www.shriraminstitute.org
45007 Certified institute E-mail id : customercare@shriraminstitute.org
gad@shriraminstitute.org

TEST REPORT NO : C1/0000315706

el b L g e e A R T, P e AR om0 i AR R L T

KEN 200 Max {600) Yes - 15: 3025 Pt-21-2009, RA
' 2619
5 Max Yes - IS: 3025 P+-2-201¢
ot 0.003 Max Yes 0.003  1S:3025 Pr-2-2019
etected
0.05 Max Yes 0.05 IS 3025 Pt-27-1986, RA
cted 2019
St 0.0! Max Yes 0.01  1S:3025 Pt-2-2019
cted A _
0.001 Max Yes 0.001 APHA 23rd Ed.3112
ed o
0.07 Max Yes - I8; 3025 Pt-2-2019
0.02 Max Yes - 18::3025 P1-2-2019
- 0.01 Max Yes 0.005 15: 3023 Pt-37-1988, RA
dted 2019
1 0.05 Max Yes - IS; 3025 Pi-2-2019
:.ml
Not Detectable Yes One ormore 18: 15185 -2016, RA 2021
cted than one
Not Detectable Yes Ome or more 18: 15185-2016, RA 2021

eteéted than one

: sh, However colour test has been carried out after filieration of the sample,

: —End of Report —

?.j/ AUTHON&'S@ATORY

EMPLOYEE CODE:{ IO <

alibrated above
ted by reference to tha original repert.
11-27000100, 27667267, 27667860 Fax : 91-41-27667207 67

See overteaf for terms & conditions
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STITUTE FOR INDUSTRIAL RESEARCH
hriram Scientific and Industrial Research Foundatiml)'l 2

ad, ?eihi - 11qq07 (india} Website : www.shriraminstitute.org
45001 Certified institute E~-mail id : customercare @shriraminstitute.org
: gad@shriraminstitute.org

NO ; C1/0000315480

- Date :31-01-2023

FATION Job No 1 2212-1-421-1644
Booking No : R(G2223/1/8345
Booking Date 1 22-12-2022

Customer Ref No.  : W.O.NO. 22/2022-23/
CMDP-11/1004
Customer Ref Dt. 1 21-12-2022

ayat Land near tube well No.16, Jattal Village” Geo-coordinates N 29°22°31 9 E
ntative on 29.12.2022, Site: Panipat Thermal Power Station, Panipat Haryana Memo No.
2022, Subject-work order for Analysis of Soil, Crop and Seeds in compliance of order

N6, 58172019 Titled as Residents of Gram Panchayat, Jattal District Panipat versus State of
Dethi was received.

Results Table
Results Protocol/Test Method
8.5 18: 2720 (Part-26)-1987 RA 2016

Below Quantification | APHA 239 ED. 3112
Limit
0.87 APHA 239 ED, 311

Befow Quantification | Method No. 3050 B of EPA SW-846

Limit
Below Quantification | Method No. 3050 B of EPA SW-846
Limit .
30 Method No, 3050 B of EPA SW-846
6 Method No. 3050 B of EPA SW-846
136 Method No. 3050 B of EPA SW-846
AUTHORISEH SIGNATORY
EMPLOYEE CODEY( (‘5 ‘15 )

ed by reference lo the orlginal repon.

1-11-27000100, 27667267, 27667860 Fax : 91-11-27667207
See overleaf for terms & conditions 69



ISTITUTE FOR INDUSTRIAL RESEARCH

'..[z_elhi - 110007 (Indi-a) Website : www.shriraminstitute.org
_?001 Certified Institute E-mail id : customercare @ shriraminstitute.org
qad@shriraminstitute.org

TEST REPORT NO : C1/0000315480
31 Method No. 3050 B of EPA SW-846
10 Method No. 3050 B of EPA SW-846
40 nMethod No. 3050 B of EPA SW-846
0.52 Methed No. 3050 B of EPA SW-846
2.07 Metﬁod No. 3050 B of EPA SW-846 i
0.83 Method T\io. 3050 B of EPA SW-846
1 15:10158-1982, RA 2019
11.4 1S: 2720 (Part-lé.)-19?6 RA 2020
o = 10 mg/kg, Hg=0.02 mg/kg.
-End of the report-

Lt L

AUTHOR1 SICNAT(}R’Y
EMPLOYEE CODE:( (oq§ )

.. esteﬂ é[]_b‘ra.ted ab;..;N..-_...,,W,.,-,W._...,._‘m._..g,(g,w_m-..,.:w et conisr v
oulé, md by reference to the original repon,
91-11-27000100, 27667267, 27667860 Fax : 81-11-27667207

See overleaf for terms & conditions 70
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STITUTE FOR INDUSTRIAL RESEARCH

f Shriram Scientific and Industrial Research Foundatiof)

ity Road, Dethi — 110007 (India)

\ 1 Re _ Website : www.shriraminstitute.
YISO - 90071, 140 45001 Certified Institute it

E-mail id : customercare @shriraminstitute.org
gqad@shriraminstitute.org

TEST REPORT

NO : C1/0000315481

R S T ——

-----------

_ Date :31-01-2023
RSTATION Job No 12212.1.421-1645 i
a Booking No < RG2223/1/8345
Booking Date :22-12-2022

Customer Ref No. : W.O.NO, 22/2022-23/

CMDP-H/1004

Customer Ref Dt.  ; 21-12-2022

- Anand S/o M. Dhoop Singh Land, Jattal Village™ Geo-coordinates N 29°21°36.617, E

ntative on 29.12.2022, Site: Panipat Thermal Power Station, Panipat Haryana Meino No.

15022, Subject-work order for Analysis of Soil, Crop and Seeds in compiiance of order

0. 58172019 Titled as Residenis of Gram Panchayat, Jattal District Panipat versus State of

New Delhi was received.
' Resuits Table

Results Protocol/Test Method

8.5

1S: 2720 (Part-26)-1987 RA 2016

Below Quantification

APHA 239 ED. 3112

3 Limit
/g 1.01 APHA 239 ED. 3111

mig/kg Below Quantification | Method No. 3050 B of EPA SW-846

B Limit
Below Quantification | Method No. 3050 B of EPA SW-846

Limit .

73 Method No. 3050 B of EPA SW-846
25 Method No. 3050 B of EPA SW-846
166 Method No. 3050 B of EPA SW-846

_ B SIGNATORY
EMPLOYEE COBEy( (¢S5 )

1 calibirated above.
Y _‘t_;a{_ed by reference to the original repon.

91—11-27{]0[}100, 27667267, 27667860 Fax : $1-11-27667207
See overleaf for terms & conditions
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agad @shriraminstitute.org

NSTITUTE FOR INDUSTRIAL RESEARCH
A unit-of Shriram Scientific and Industrial Research Foundatioq)'l

University Road, Delhi — 110007 (India) Website : www.shriraminstitute.org
_;9 2 ._-4}5001 Certified Institute E-mail id : customercare@shriraminstitute.org

TEST REPORT NO : C1/0600315481
37 Method .No. 3050 B of EPA SW.846
12 Method No. 3050 B of EPA Wi
54 Method No. 3050 B of EPA SW-846
0.5 Method No. 3050 B of EPA SW-846
5 Fes05); % by mass 2.62 Method No. 3050 B of EPA SW-846
%% by mass 06 Method No. 3050 B of EPA SW-846
hg/kg Below Quantification § 15:10158-1982, RA 2019
Limit o
pacity, meq/100 gm 13.4 1S: 2720 (Part-14)-1976 RA 2020

-End of the report-

i A I St AR VA S : e

fested | calibvated above.
uthenticated by reference to the original report,

1-11-27000100, 27667267, 27667860 Fax : 91-11-27667207
: See overleaf for terms & conditions
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__STITUTE FOR INDUSTRIAL RESEARCI-I

ity Road Delhi - 110007 (india) Website : www.shriraminstitute.org
1, 1.4001 & 45001 Certified institute E-mail id : customercare @ shriraminstitute.org
gqad @shriraminstitute.org

TEST REPORT NO : C1/6000315482
e Date :31-01-2023
__.ERS]"ATION Job No :2212-1-421-1646
; Booking No : RG2223/1/8345
Booking Date 122-12-2022

Customer Ref No. ; W.O.NO, 22/2022-23/
CMDP-11/1004
Customer Ref Dt. 2_1 -12-2022

{ﬁi .representanve on 29.12. ’?022, Site: Pampat Thermal Power Stdllon Panipat Haryana Memo No

ated 21:12.2022, Subject-work order for Analysis of Soil, Crop and Seeds in compliance of order
0.A No 58}f20 1o Txtled as Residents of Gram Panchayat, Jattal District Panipat versus State of
Results Table

Resulis Protocol/Test Method

82 18: 2720 (Part-26)-1987 RA 2016

Below Quantification | APHA 239 ED. 3112
Limit
1.42 APHA 23“ED. 3111

Below Quantification | Method No. 3050 B of EPA SW-846

Limit :

Below Quantification { Method No. 3050 B of EPA SW-846 ¢

{anidry ba L Limit :
' jhrommm as Cr), mgfkg 72 Method No. 3050 B of EPA SW-846

‘(o dry basis) -
Copper (as'c'u}', mg/kg 35 Method No. 3050 B of EPA SW-846 {
. (on dry basis):
M nganese (as Mn), mg/kg 238 Method No. 3050 B of EPA SW-846 i
Ondry basis). ,

o

AUTHORISED.8IGNATOQ
EMPLOYEE CODE:(  {5%] )

ted by reference lo the origihat reporl.

81-11-27000106, 27667267, 27667860 Fax : 91-11-27667207 | 4
See overleaf for terms & conditions 7



M INSTITUTE FOR INDUSTRIAL RESEARCH
f Shriram Scientific and Industrial Research Foundat1o1)1

In ersity"F: ad, Delhr - 110007 {India) Website : www.shriraminsiitute.org
601 140601 & 45001 Certified Institute E-mail id : customercare @ shriraminstitute.org
O o gad @shriraminstitute.org

TEST REPORT NO : Ci/000315482
51 Method No. 3050 B of EPA SW-846
17 Method No. 3050 B of EPA SW-846
76 Method No. 3050 B of EPA SW-846
P+0s), % by mass 0.81 Miethod No. 3050 B of EPA SW.846
3.2 Method No. 3050 B of EPA SW-846
0.84 Method No, 3050 B of EPA SW-846
mg/kg Below Quantification | [S:10158-1982, RA 2019
o Limit
Capacity, meq/100 gm 36.3 1S; 2720 (Part-14)-1976 RA 2020
4, Co = 10 mg/kg, Hg=0.02 mg/kg & N=1 mg/kg
-End of the report-

RO

oy
QL

AUTHORISED SIGNATORY
EMPLOYEE CODE:( £57]5

mstestedcalibrated above.
! tated by refersnce to the original report.

91 -11-27000100, 27667267, 27667860 Fax : 91-11-27T667207
: See overleaf for terms & conditions 75



_. 'ﬁ;STITUTE FOR INDUSTRIAL RESEARCH
?:_?f..S_hriram Scientific and Industrial Research Foundatiom’l 9

2 :-p_eihi »—_11{!0.0?_(Indi.a) Website : www.shriraminstitute.org
; .__..4500‘3 Certifigd Institute E-mati id : customercare @shriraminstitute.org
: gad @shriraminstitute.org

TEST REPORT NO : C1/0000315484
i
Date ¢ 31-01-2023 :
WER STATION Job No £ 2212-1-421-1647 ;
' Booking No s RG2223/1/8345
Booking Date : 22-12-2022

Customer Ref No.  : W.ONO. 22/2022-23/
CMDP-11/1004
Customer Ref Dt. 1 21-12-2022

Mr. Ranbir S/0 Mr. Shyam Ram Land, Jattal Village” Geo-coordinates N 29°21°49.037, E
sentative on 31.12.2022, Site: Panipat Thermal Power Station, Panipat Haryana Memo No.
1,12:2022, Subject-work order for Analysis of Soil, Crop and Seeds in compliance of order

G:A No.581/2019 Titied as Residents of Gram Panchayat, Iattal District Panipat versus State of
GT,New Delhi was received.

Results Table
Resul{s Protocol/Test Method
9.0 1S: 2720 (Part-26)-1987 RA 2016

Below Quantification | APHA 239 ED. 3112
Limit
0,77 APHA 239 ED. 3111

Below Quantification | Method No. 3050 B of EPA SW-846

Limit ;
Below Quantification | Method No, 3050 B of EPA SW-846 ;
Limit E
55 Method Ne. 3050 B of EPA SW-846 >
34 Method No. 3¢50 B of EPA SW-846
164 Method No. 3050 B of EPA SW-846 ;

EMPLOYEE CODE:( -~ (39§ )

e ot LI v s ot o S S5m0

i Fcaibrated ahove,
tad by reference to the original report.
__9:_1'-11-27000100, 27667267, 27667860 Fax 1 91-11-27667207

: See overleaf for terms & conditions 76



NSTITUTE FOR INDUSTRIAL RESEARCH

it of Shriram Scientific and Industrial Research Foundatioq)z

‘sity Road, Delhi — 110007 (india) Website : www.shriraminstitute.org
& E-mail id : customercare@shriraminstitute.org
qad @shriraminstitute.org

TEST REPORT NO : Ci/0000315484

L ML L AR, IR 1 st

35 Method No, 3050 B of EPA SW-846

14 Method No. 305G B of EPA SW-846

36 Method No. 3030 B of EPA SW-846

PzOs), % by mass 0.59 Method No, 3050 B of EPA BW-846

h %by mass 211 Method No. 3050 B of EPA SW-846

KO) % by mass 0.88 Method No. 3050 B of EPA SW-846
. ),mg/kg Below Quantification | 1S:10158-1982, RA 2019

o Limit
Capacity, meq/100 gm 8.9 18: 2720 (Pari-14)-1976 RA 2020

-End of the report-

AUTHORISED NATO
EMPLOYEE CODE:( 6‘50‘,() )

' — P 1. P — S— o

"91-11-27000100, 27667267, 27667860 Fax : 91-11-27667207
See overleaf for ferms & conditions 7



f Shriram Scientific and Industrial Research Foundatio)9 4

ity Road, Dethi — 110007 (india)

Website : www.shriraminstitute.org
E-mail id : customercare @ shriraminstitute.org
qad@shriraminstitute.org

NO : C1/0000315486

T L P S P ez, et . A it A

Date : 31-01-2023
R STATION Job No :2212-1-421-1648
- Booking No : RG2223/1/8345
Booking Date 1 22-12-2022

Customer Ref No.  : W.0.NO, 22/2022-23/

CMDP-11/1004

Customer Ref Dt.  :21-12-2022

Jagbir Singh S/o Mr. Dharambir Singh Land, Jattal Village” Geo-coordinates N 29°21°48.75",
presentative on 31.12.2022, Site: Panipat Thermal Power Station, Panipat Haryana Memo No.
12022, Subject-work order for Analysis of Soil, Crop and Seeds in compliance of order

‘_ ‘A No. 581/2019 Titled as Residents of Gram Panchayat, Jattal District Panipat versus State of

T New Delhi was received.

Results Table
Results Protocol/Test Method
9.1 18: 2720 (Part-26)-1987 RA 2016

Below Quantification
Limit

APHA 23%ED. 3112

1.14

APHA 239 ED. 3111

Below Quantification

Method Ne, 3050 B of EPA SW-846

L.t
Below Quantification | Method No. 3050 B of EPA SW-846
Limit
67 Method No. 3050 B of EPA SW-846
25 Method No. 3050 B of EPA SW-846
179 Method No. 3050 B of EPA SW-846

1 calibrated above.

EMPLOYEE CODE:( (&}

P

@@Qﬁ
AUTHORIS SlGNgTORY
)

cated by refersnce to the original reporl.

94-11-27000100, 27667267, 27667860 Eax : 911127667207
See overleaf for terms & conditions
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I ':'?STITUTE FOR INDUSTRIAL RESEARCH

_ Boa' :--Delha — 110007 ({india) Website : www.shriraminstitute.org
ArviS0O-800%; 14001 & 45001 Certified Institute E-mail id : customercare @shriraminstitute.org
: gad@shriraminstitute.org

TEST REPORT NO : C1/0000315486
" g/kg 44 Method No. 3050 B of EPA SW-846
. 15 Method No. 3050 B of EPA SW-846
58 Method No. 3050 B of EPA SW-846
.I , % by mass 0.7 Method No. 3050 B of EPA SW-846
o by ;’nass 2.53 Method No. 3050 B of EPA SW-846
asl(o) '% by mass 0.9 Method No. 3050 B of EPA SW-846
ng/ke Below Quantification | 15:10158-1982, RA 2019
Limit
_'p'acity, meq/100 gm 25 I1S: 2720 {Part-14)-1976 RA 2020

..Co= 10 mg/kg, Hg=0.02 mg/kg & N=1 mg/kg.

-End of the report-

e

22

tod / galibrated above,
ated by reference Lo the original repart.

nig+94-11-27000400, 27667267, 27667860 Fax : 91-11-27667207
See overteaf for terms & conditions 79
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Araxise —E-

"-ﬁ\‘ PANIPAT THERMAL POWER STATION PANIPAT
(0), (A unit of Haryana Power Generation Corporation Ltd.)
L\- (Regd. Office: Urja Bhawan, Sector-6, Panchkula)
HPGCL
From: FR W
Chief Engineer, \\/ '
Panipat Thermal Power Station, - . RO
HPGCL, Panipat. /
o AEE: AEEz AEE: &
4
Regional Officer, JEE Assit. Cler 4/6
HSPCB, Panipat. \
Memono. CA. ?—2/ cmd-» Dated: O} /03/-?0-?3
Subject: Regarding action plan for the disposal of the Fly ash stored in Ash Dykes

of Panipat Thermal Power Station required in O.A. no. 612/2022: Subhender

vs. State of Haryana.

Please refer to your letter no. HSPCB/PR/2023/1417 dated 19.01.2023 through
which it has been asked by your office to submit time bound action plan for lifting of the
complete ash from Ash dykes of PTPS:

The action plan for entire disposal of pond ash stored in ash dykes by the PTPS is as below:

1. The present quantity of the Ash stored in the ash dykes of the PTPS is as under :

Sr. No. Ash Dyke Quantity of Ash stored on 28.02.2023
( in Lakh MT)
1 Ash Dyke-A 103
2 Ash Dyke- B 22
3 Ash Dyke-C 12
Total 137

2. The details of MOUs signed with M/s Shree Cement and NHAI for lifting of the ash are

as below :
Sr. Name of the Quantity Quantity Lifted till Quantity to
No. | Project Allocated 28.02.2023 be Lifted
(in Lakh MT) (in Lakh MT) (in Lakh MT)
1 Shree Cement 183.5 3.12 180.38
2 DAK Pkg-1 66 : 17.34 48.66
3 DAK Pkg-2 38.5 6.82 31.68
4 DAK Pkg-3 55 3.97 51.03
5 DAK Pkg-4 66 30.39 35.61
6 Gohana Sonepat 26.84 15.30 11.54
Road
e Barwasni Road 19.8 2.06 17.74
|8 NH-44 widening 26.4 0 26.4
Total 482.04 79 403.04

3. Presently, 20000 MT/ day of ash is being lifted from the ash dykes by above mentioned
projects proponents since Aug 2022.

4. From the above data it is submitted that the entire pond ash stored in the ash dykes will
be utilized completely within 3 years tentatively because the demand of the ash is
about 403 Lakh MT against the available quantity of 137 Lakh MT in ash dykes.

1

Chief Engineer,
PTPS, Panipat
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e HARY ANA STATE POLLUTION CONTROL M

2
RSPCE

No. HSPCB/Consent/ : 313103521PI TCT 013349958

To.

BOARD !
SCO-55, Sec.25, HUDA, Panipat Ph. 0180-2672037 @i
Email:- hspcbropr @gmail.com

E-mail: hspcb@hry.nic.in

Dated:23/08/2021

M/s :PANIPAT THERMAL POWER STATION, PANIPAT
PANIPAT THERMAL POWER STATION, ASSAN, PANIPAT

Subject: Grant of consent to operate to M/s PANIPAT THERMAL POWER STATION,

PANIPAT.

Please refer to your application no. 13349958 received on dated 2021-06-26 in
regional office Panipat.With reference to your above application for consent to operate,M/s
PANIPAT THERMAL POWER STATION, PANIPAT is here by granted consent as per
following specification/Terms and conditions.

Consent Under

BOTH

Period of consent

01/10/2021 - 30/09/2026

Industry Type Thermal Power Plants
Category RED
Investment(In Lakh) 374481.56
Total Land Area(Sq.| 9675000.0
meter)

Total Builtup Area(Sq.| 180000.0
meter)

Quantity of effluent

1. Trade 7547.0 KL/Day
2. Domestic 8.0 KL/Day
Number of outlets 1.0

M aode of discharge

1. Domestic Reuse in horticulture
2. Trade Drain
Domestic Effluent Parameters

1. pH 5.59.0
2.BOD 30 mg/l
3.COD 250 mg/l
4. TSS 100 mg/l
5. 0&G 10 mg/|
Trade Effluent Parameters

1. BOD 30 my/l
2.COD 250 mg/l
3. TSS 100 mg/l
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4. Other industry
specific standards
applicable on Thermal
Power Plants

Number of stacks 3

Height of stack

1. Stack of Boiler unit|220 m
no.6

2. Stack of boiler unit{220 m
no. 7

3. Stack of Boiler unit|220 m
no. 8

Emission parameters

1. SPM 100 mg/m3
2. SOX 600 mg/m3
3. NOX 600 mg/m3
4. Hg 0.3 mg/Nm3

5. other emission
standards as applicable
as per notification dated

07.12.2015.

Product Details

1. Electricity 710 Megawatt
Capacity of boiler

1. Boiler unit no. 6 680 Ton/hr

2. Bailer unit no. 7 810 Ton/hr

3. Boiler unit no. 8 810 Ton/hr
Type of Furnace

1. NA |

Type of Fuel

1. Cod | 4353 Ton/day
Raw Material Details

Raw water | 30461 Kilo LitersDay

Regional Officer, Panipat
Haryana State Pollution Control Board.
Termsand conditions

1. The applicants shall maintain good house keeping both within factory and in the premises.
All hose pipelines values, storage tanks etc. shall be leak proof. In plant allowable pollutants
levels, if specified by State Board should be met strictly.

2. The applicant/company shall comply with and carry out directive/orders issued by the Board
in this consent order at all subsequent times without negligence of his/its part. The
applicant/company shall be liable for such legal action against him as per provision of the
law/act in case of violation of any order/directives. Issued at any time and or non compliance
of the terms and conditions of his consent order.
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3. The applicant shall make an application for grant of consent at least 90 days before the date
of expiry of this consent.
4. Necessary fee as prescribed for obtaining renewal consent shall be paid by the applicant
alongwith the consent application.
5. If due to any technological improvement or otherwise this Board is of opinion that al or any
of the conditions referred to above required variation (including the change of any control
equipment either in whole or in part) this Board shall after giving the applicant an opportunity
of being heard vary all or such condition and there upon the applicant shall be bound to comply
with the conditions so varied.
6. Theindustry shall provide adequate arrangement for fighting the accidental |eakages,
discharge of any pollutants gas/liquids from the vessels, mechanical equipment etc. which are
likely to cause environment pollution.
7. Theindustry shall comply noise pollution (Regulation and control) Rules, 2000.
8. Theindustry shall comply all the direction/Rules/Instructions as may be issued by the
MOEF/CPCB/HSPCB from time to time.
9. Theindustry shall ensure that various characteristics of the effluents remain within the
tolerance limits as specified in EPA Standard and as amended from time to time and at no time
the concentration of any characteristics should exceed these limits for discharge.
10. The industry would immediately submit the revised application to the Board in the event of
any change in the raw material in process, mode of treatment/discharge of effluent. In case of
change of process at any stage during the consent period, the industry shall submit fresh
consent application alongwith the consent to operate fee, if found due, which may be on any
account and that shall be paid by the industry and the industry would immediately submit the
consent application to the Board in the event of any change during the year in the raw material,
quantity, quality of the effluent, mode of discharge, treatment facilities etc.
11. The officer/official of the Board shall reserve the right to access for the inspection of the
industry in connection with the various process and the treatment facilities. The consent to
operate is subject to review by the Board at any time.
12. Permissible limits for any pollutants mentioned in the consent to operate order should not
exceed the concentration permitted in the effluent by the Board.
13. Theindustry shall pay the balance fee, in caseit is found due from the industry at any time
later on.
14. If the industry fails to adhere to any of the conditions of this consent to operate order, the
consent to operate so granted shall automatically lapse.
15. If the industry is closed temporarily at its own, they shall inform the Board and obtain
permission before restart of the unit.
16. The industry shall comply all the Directions/ Rules/Instructions issued from time to time by
the Board.

Specific Conditions:

1. That the unit will not discharge any untreated effluent inside or outside the premises and
will comply with the standards prescribed as per Environment (Protection) Rules, 1986 for
thermal power plant units. 2. That the unit will comply with the time bound directions of
CPCB regarding installation of FGD . 3. The unit will comply with the directionsissued by the
Hon'ble NGT/Joint Committee/HSPCB in OA 581/2019 & other legal formstimeto time. 4.
That the unit will maintain and operate its ETP & APCM regularly and efficiently to keep all
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the applicable parameters within prescribed industry specific standards under E(P) Act 1986. 5.
That the unit will submit the calibration certificate of the online Continuous Effluent/emission
Monitoring Systems installed in the unit from time to time and ensure the continuous
connectivity of the OCEM S with CPCB and HSPCB. 6.The unit will comply with the
directions of CPCB/HSPCB from timeto time. 7.That unit will intimate the board before start
of operation of the units of PTPS and samples will be collected with in 90 days and further
validity of the CTO will depend upon the outcome of ARs. 8. That the CTO so granted shall
becomeinvalid in case of violation of any of the above / any law of the land and action as
deemed fit will be initiated against the unit as per legal provisions.

Regional Officer, Panipat
Haryana State Pollution Control Board.
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¥ 189134 crores.

" the expungion project, A'S

.. Power Projects, ‘environmental

LI b & NKu.J.13011{2/2002-1{\.11 er .
soverinent o Cdudin/Bhnknt Sowlaw
MMinlstry U!'Em{h'umuc'ul' nd droges(y
' (P.”"'J'll\'lu-uu Ave Voo Muoatesloyn)
Puryiviacng Dhoym,
CGO Comples, Lodl Rund,
Neyw Delld- L0003,
August 23, 2002

i,

il-ru ] )
- Chiel Ji{lginccr (Thetmnpl Design),
I Huryuyd Power Generution Corporation Liniled,
- SCO.No.2l, Scclor-11, P.B. No.12, '

Lanclilda,
Subject:  2x250 MW additionul wiils 7&8 at existing Luu Devilal Thermul
Power Slation, Panipal, uryana, of M/s Haryanu  Power
7 Generalion Corporution Limited - Eavisonmental clearunee teg,
Sir,

s dirceled o reler o your letler Nul51U0 k-
16" Deccember, 2001, No.Cll-4 VCLTLIC-F iy

The undersigned
P lupe, 2007 epniding

I/CLE/TID/C-7/Eny. * duted
duted 5™ Tcbruary, 2002, dated 18™ April, 2002 uud 117

cnvironmental clearance loy the above mentioned project,

* !

2. The prcpos.al'i,s' 1‘cgﬂ{rdin&, augmentation of Tau Devilal Thermal Pvwer
Station at Panipat by installation of lwo unils 0f 250 MW capucily cacl in the
premises of existing station. The infrustructire Lugilitics such us waler slotoge
rescrvoir, coal handling fucilitics, township cle. arc cxpected Lo be utilised for

' clhieme haos been dinwn {or upgradation ol poltution
conirol cquipnients such ay LSP, wuler rechicutution foont ushodyke etes the
nyoiel 1S cxpected to be connnissionied by 2006-2007 widh o estimuled ozt ol

3. Oun the basis of tho information subinitted Ly (e project nuthariticns e
Gme to thme and aller LS cousiderutivn by the Expert Conmmiltee fur el
clearance is hercby ucconded  subjecl Lo

implementation of following terms and condilions -

Al

4
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v)

g vi)

" vid)

yiii)

1

All the condilivns stipuluted by Huryana Pollutivn Control Dot
vide (heir letler No, MSPCB/Watet Consenl/2001/4349 duted 28
November, 2001 and No.HMSPCB/2001/947 daled 10" Ovtober,
2001 should be steictly implemented,

Ulilizulion of lond should be restricted (o 136 ha and uequisition {
51.5 hu (41.5 lw Lor ash digposal und 10 ha for conistruction yuid)

A single bi-flue stack of 220 m height should be provided with
conlinuous on-line moniforing cquipments and the duly colleeted
should be gpalyzed and submitted regulutly.

¥ [}
Waler Tur the project to tho tunb. ol 18.5 cusees shauld be drmyn
fromu Delhi Parallel Bronch of Western Yamuna Cannl for (he
proposed cxpansion project (tom (he ullocation vf 100.5 cusees

130

made for the power station. T i'il't‘ld_':':'qﬂ,‘l.l,l‘._ﬁiil'sﬁ.‘_?Ll',u1,1_;?;,;!_1,1(_:_. prajeet

should be dischurged intd™ Ul Urijn ulleizosuting ity conloru

lo the standards prescribed (or (heruil powelkiprojculi.

Regular monitoring of waler qualily including heavy metals should
belu,udc;‘tf:ﬁcml argusd ush poud and project wren lo ngeenain the
change in the water quulily, ilany, duclo leuching ol conlutninants
(rom ash disposal arcu.

Coal should be uscd @ ubout 6000 'IPD lor the cxpuansion schenme
having calorilic value of 4000 IC.Cul/lg and sulphur conlent ol
0.35%. As the power station iy luented beyord 1000 ks Tram the
linked coul mine of North Lastern Coulliclily Libnited, ash conterit
in the coul should not exceed 3d%. Arcangeracnts should be niide
for spriukling of water in coal stock yurd for lire galely as weil
for controlling line coal particles getting nirbaine,

Ash generated (o the tune of 743 Jukh tonnes per-year should be

wlilized - i a phascd manuer as per the provisions ol the
Notification on I'ly Ash Ulilization issued by the Ministry i
September, 1997, By the end ol O™ year e 201d-15 tull Hy- !
utilization should be ensured.

Ve exisiing ash disposal vrea vl 710 acies should be used foe the
existivg und proposed unity ab Panipal Thermad Power Station,
Additional avca ol 340 ucres, proposed tue asin disposal, should G
used vuly il neeessapy. As the ash dyles ol the esisting Tonpoune
dre showing signs ol crosion, o scheme-should be deawn for it
corppactiing, turling mintenance fornvaiding s breeeh,
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. [X)

(xi) .

“village, acc pelling water logged duo to various ac

xiii)

N '
| ; colin il
ALl the weed growth ln the exlstng lngoviid shuuld bo d 11131

nisiry within b o

| be recireulnid wod i
[y ::i-.'i!;“.'il.

reioved and report submitted o tho Mi

The decanled waler [rom ush pond shoulc . i
dischinrge into neurby draiv/nullule should ho nediote

: P S — wenmaiisg LG dlie exleting
Upyradation and retrolitting vl micro-proccasold 1:)1 () 'I I,;i,.”{-
= ' f nu YL 2 ';ll-‘_:!..“'
ESPs should be immedialely undertuken us pet Hie IR -
druwn 1 the regurd for ensuring reduction i SPIL corigszois D

" 1
ils couformijly o the prescribed standard of 150 ng/ni,

arly IChidanaran
(ivitics in the

: ) \ . i ; [ =
region and thermul power projeet, o detailed schenie :,Izmlr.d{rblt;
drawi Lor avolding Inereusa ln walet logped nreud In_consultaliv

willh  Ilydrologists/reputed  institutions and submu{c'al (o the
Ministry within six mouths.  Adcquulg [inonciul provision should
be made fur implententution ol necegsary Dutignlion ey es:,

As certain pockels in the nearby villuges, particul

Following schedule should Le stiictly [ullowed ns i:g}a:luzlfil{a:ai
during the meeting ol the Expert Committee lield on A7 Blay,
2002,

v

by 4

Deweeding of ash pond lugoony by Juue, 2002 ‘

Coneeptual “fiiweworle for greenbelt development by

Oclober, 2002 ,

Upgradation’ ol ESPs und relrofitting ol HAPCOUN

Coulrollers by December, 2002

Geo-hydrologicul stutics by Deceniber, 2002

Walcr sprinkler systemr In crushed/uncrushed  coal
handling arey by March, 2003,

Sctting up ol Envicommeidal Laboratory by blarch, 20073

Garland drain around the ush pund by Narch, 2003, °

v VY

A <

Y Vv

Recomuendations contaiued tn the vigle anulysis report shonid be
fully Lplemented. A, progrimime ol mock dotlly sheeal-d Le
prepared and regulacly conducted o (rain thic crployces o handle
cilectively cventualily, Sulety alurm divices should be jieralted al
strategic points including main pate, ussenby pnts, Tt gl
ceutre e,
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xiv) |

XY)

xvi) i

_Avii)

xviii)

& L
Noise lovel should be limiled 1o 73 A, und l'c'y,ulu'r 111:11‘111'L:f1‘(l:‘j|1:§2
ol cuuipment is uwndertolken,  Lor poupic working “‘I'IL;(}.::]'L{II <
gcncrulur llull§ and other high noige nrend, curplug,
provided. -

For controlling " fugitive LlLISI, regulut gprinkling vl wenler 10
vulnerable areas of the plant should be cnsyrml.
' Co

I
Jq I should be doveloped ot
gposul urct ele, cusung i

Lree pluntutivi should ‘[n:
[innneiul

Greenbelt coverlng an atca ol
construction yard, plaiit boundary, ashy di
tree dehsily ol 1500-2000 trees per h,

completed  during Lo Five Yeus Pl Mecesyury A
provision should be made in the budpel for the purposc. 7

precnbelt should ulsw Lo crentod uround conl yued for ”'{‘h,{.";”;;
be drmwvi by Qutober. FO02

.

fugilive dust.} A Jdetniled plun should

for Lie purpose through specialist's nputs.

. ' . 1 . il h . . \’-. o ¢ (
Reuulur moniloring lor SV, S0y uiid My around the poser pian

should be carried” oul by installing - atleast one perninent
mouitoring stalion which could serve w anse line dat, Recardy
should be propetly analysed and waintaited,

The project propencit should ndvertise, ut leust in tweo docal
newspapers widely cireulated in the region around (he megest, vhe
of whicl shall be i e vetnoeular tanpgunge of (i Tocedily
concerned, informing it the project hug been pecored

euvironmental  clearance and copies ol clenrupee feliors o

."\l.&)'

XX)

X&l)

available wilh the ‘State Pollutivn Conlrul BBoard/Uonitio: i
may alsu be seen al Website ol the Mindstry ol covitonment and
Forests al htipz/awvay.envlornic i,

A muonitoting Commitlee should l)c‘:ut;n:;lilulcfl (or revicwng the
compliance ol various sulegunrd nieastres by involving reropiised
locul NGOs, Pallution Control Board, Institutions, LExpaits e,

‘The Lroject Authoritics should inforn the Regivnal Qe e o]
as the Ministey the dute ol lindneinl clotare ond Linal “I'“"." § 'r'
the pruject by the concerned authoritics aind e date of e b vl X
developoent wetk, vk & el gl

Lull cooperition shoubd be extended o (e Seientiats/O iy e

: _r ; v bl L ‘;:; I
l_{w. Wepional OQltice ol the Minstey b Cling e/ Ol .U“'
$PC who would be maniloring the cunl]}liunu; ul un\; e e

Hommen |

[
"
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s

TEIU U v i s ‘I §L’
stutus,  Cowmplete set of jmpuct ngsessiucnt reputt ol

Managenent Plans Should be forwarded Lo the Keglonal Office for
their use during nionitoring,
! I

ras e ' ~ e ! i J '(f““:“l
4. he Ministry reserves (he right (o revoke (he LI'LJII'HHWC i condi
stipulated are not implemiented to the satislictivn ol the Minigtry.

5. Incasc ol any deviutlon or alteration I (o project proposed ftun “'U”Lf
subinitled to this Ministry [or clearance, a [resh refcrence should be lllilifl." l (he
Minislry o asscss the tdequuey of the conditions itpused nod (o udd wdditivnal
cnvironmental protection measures required, il uny.

6. The above stipulations would Le enforced aiong others under the
provisions ol the Water (Prevention and Control ol Pollution) Act, (Y741, (he
Auro(Prevention and  Control of Pollutiony Act, 1981, the Faviconment
(Reatection) Act, 1986, Hazardous Wastes (Manogement aned FHandling) lules,
1989, the Public Liability lnsurunce Acl, 1991, the hnpucl Assesanend
Notilication of January, 1994 and i(s‘ atendiments, '

: *‘)/.frr) / ; /_.

!
. /'\-"—-'-L'ZJ——
‘ (INuling 2
Direvior

Copy o ;-

I, The Sceretary, Ministry of Power, Sheam Shakli Bhavan, Rali R, Mlew
Deihi,

2. The Scerclary (Eovironnient), Goverunent of 1 luryana, Chandijh,

L]

The Chairman, Central Clectvicity Authority, Sc:vn Blhavan, 105 Furam,
. New  Delhi.

4. The Chairman, Haryana Pollution Conlrol Bourd, SCO Nu.] IN-12, Secton
7, Chandigarh with the request to display a copy of the clearunce letter at the
Regional  Office,  Dislrict Industiics  Center - qny Colleetor's
Office/Tehsildar's ollice for 30 days, :

The Chairnan, Centeal Pollution Cantrol Hoard, Bast Arjun Napar, Delhi-

3

ro10032,

6. Chic[ Conscrvator of Forests, Northern Regtonal Ollice, Chandipan,
7. Guard lile, :

L

(Maling )
Pivcetor
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F‘\ PANIPAT THERMAL POWER STATION PANIPAT
(@) (A unit of Haryana Power Generation Corporation Ltd.)

N (Regd. Office: Urja Bhawan, Sector-6, Panchkula)
HPGCL

From:
Chief Engineer, PTPS
HPGCL, Panipat

To
Regional Officer,
HSPCB, Panipat.
MemonoAC’nf'?B)cwﬂP*E Dated: 07'03'2'323

Subject: Compliance status of CTO dated 23.08.2021 and Environmental

Clearance dated 23.08.2002 required in O.A. no. 612/2022: Subhender

vs. State of Haryana.

Please refer to your PTPS visit dated 06.03.2023, as desired please find
attached herewith the compliance status of CTO dated 23.08.2021 and Environmental
Clearance dated 23.08.2002 required in O.A. no. 612/2022 titled as Subhender vs. State of

Haryana. ﬁ

XEN/CMDP-II, PTPS
For Chief Engineer
HPGCL, Panipat

Cc:-
1. PAto CE/PTPS for kind information of CE/PTPS please.
2. SE/Civil, PTPS for kind information please.




Compliance of the Conditions of Consent to Operate

Sr.

No.

Condition

Camplianss Statuc

The applicants shall maintain good
housekeeping both within factory and in the
premises. All hose pipelines, storage tanks etc.
shall be leak proof. In plant allowable pollutants
levels, if specified by State Board should be met
strictly.

Complied, Good Housekeeping has
been maintained. All hose pipelines
values, storage tanks etc are leak
proof.

The applicant/company shall comply with and
carry out directive/orders issued by the Board in
this consent order at all subsequent times
without negligence of his /its part. The
applicant/company shall be liable for such legal
action against him as per provision of the
law/act in case of violation of any
order/directives. Issued at any time and or non
compliance of the terms and conditions of his
consent order.

Being complied by PTPS.

The applicant shall make an application for
grant of consent at least 90 days before the
date of expiry of this consent.

Presently, PTPS is having CTO valid
up to 30.09.2026. PTPS will apply for
grant of consent at least 90 days
before the date of expiry.

Necessary fee as Prescribed for obtaining
renewal consent shall be paid by the applicant
along with the consent application.

Being complied by PTPS.

If due to any technological improvement or
otherwise this Board is of opinion that all or any
of the conditions referred to above required
variation (including the change of any control
equipment either in whole or in part) this board
shall after giving the applicant an opportunity of
being heard vary all or such condition and there
upon the applicant shall be bound to comply
with the conditions so varied.

MoEF&CC vide notification dated
05.09.2022 has revised timelines for
compliance of SOx Norms for Category
“A” (PTPS Units) upto 31.12.2024.The
case for administrative approval
regarding retendering for installation of
FGD at HPGCL Plants has been
submitted to GoH on 12.12.2022. The
decision of GoH is awaited. Work to
M/S ISGEC Heavy Engineering Ltd.,
Noida for installation of low NOx
burners at HPGCL Plants has been
awarded on 21.01.2023.

The industry shall provide
arrangement for fighting the
leakages, discharge of any pollutants
gas/liquids from the vessels, mechanical
equipment etc. which are likely to cause

environment poliution

adequate
accidental

PTPS has provided adequate Fire
fighting euipments i.e. 4 no of Fire
Tender Vehicles, 1694 no of Fire
extinguishers,3 no of Foam Tanks
having total capacity of 2000Litres etc.
PTPS is having dedicated Fire and
Safety department with adequate no of
staff strength for 24 X 7 monitoring and
prompt response in case of any
accident. As per recod no leakage and
fire accident hapeened in last 5 years.

The industry shall comply noise pollution
(Regulation and control) Rules, 2000

Being complied by PTPS.

The industry shall comply all the
direction/Rules/Instructions as may be issued by
the MOEF/CPCB/HSPCB from time to time

Being complied by PTPS.

The industry shall ensure that various
characteristics of the effluents remain within the
tolerance limits as specified in EPA Standard
and as amended from time to time and at no
time the concentration of any characteristics
should exceed these limits for discharge

Complied , PTPS has undetaken the
monitoring of MOEF& CC approved
laboratory on monthly basis and online
monitoring device has also been
installed and connected to the servers
of HSPCB and CPCB for real time
monitoring .
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The industry weuld immediately submil the
revised application to the Board in the event of
any change in the raw material in process,
mode of treatment/discharge of effluent. In case
of change of process at any stage during the
consent period, the industry shall submit fresh
consent application along with the consent to

Being complied by PTPS.

10 operate fee, if found due, which may be on any
account and that shall be paid by the industry
and the industry would immediately submit the
consent application to the Board in the event of
any change during the year in the raw material,
quantity, quality of the effluent, mode of
discharge, treatment facilities etc.
The officer/official of the Board shall reserve the | Being complied by PTPS.
right to access for the- inspection of the industry
11 in connection with the various processes and
the treatment facilities. The consent to operate
is subject to review by the Board at any time.
Permissible limits for any pollutants mentioned | Complied , PTPS has undetaken the
in the consent to operate order should not | monitoring of MOEF& CC approved
exceed the concentration permitted in the | laboratory on monthly basis and online
12 | effluent by the Board monitoring device has also been
installed and connected to the servers
of HSPCB and CPCB for real time
monitoring .
The industry shall pay the balance fee, in case. | Being complied by PTPS.
13 | It is found due from the industry at any time later
on.
If the industry fails to adhere to any of the | Being complied by PTPS.
14 conditions of this consent to operate order, the
consent to operate so granted shall
automatically lapse.
If the industry is closed temporarily at its own, | Being complied by PTPS.
15 | they shall inform the Board and obtain
permission before restart of the unit.
The industry shall comply all Directions/ | Being complied by PTPS.
16 | Rules/Instructions issued from time to time by
the Board.
Specific Conditions Compliance Status
That the unit will not discharge any untreated | ETP is already installed and the
effluent inside or outside the premises and will | treated water is completely re-used in
1 comply with the standards prescribed as per | ash handling system regularly for
Environment (Protection) Rules, 1986 for | making ash slurry to dispose the ash to
thermal power plant units ash dyke area.
That the unit will comply with the time bound | MOEF&CC vide notification dated
directions of CPCB regarding installation of | 05.09.2022 has revised timelines for
FGD. compliance of SOx Norms for Category
‘A" (PTPS Units) upto 31.12.2024.The
case for administrative approval
regarding retendering for installation of
2 FGD at HPGCL Plants has been
submitted to GoH on 12.12.2022. The
decision of GoH is awaited. Work to
M/S ISGEC Heavy Engineering Ltd.,
Noida for installation of low NOx
burners at HPGCL Plants has been
awarded on 21.01.2023.
The unit will comply with the directions issued | Being complied by PTPS.
3 by the Hon’ble NGT/Joint Committee /HSPCB in
O.A No. 581/2019 & other legal forms time to
time.
That the unit will maintain and operate its ETP & | Being maintained regularly by PTPS.
4 APCM regularly and efficiently to keep all

applicable parameters within  prescribed
Industry specific standard E(P) Act 1986
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That the unit will submit the calibration
certificate of the online  Continuous
Effluent/emission Monitoring System installed in
the unit from time to time and ensure the
continuous connectively of the OCEMS with
CPCB and HSPCB.

Online Continuous Effluent/Emission
Monitoring System installed in the
PTPS are calibrated on monthly basis.
Recent calibration was done on
16.02.2023.
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The unit will comply with the directions of
CPCB/HSPCB from time to time.

Being complied by PTPS.

That unit will intimate the board before start of
operation of the units of PTPS and samples will
be collected with 90 days and further validity of
the CTO will depend upon the outcome of ARs.

Board has already collected the
samples of the PTPSon 14.12.2022
and found complying with the
emissions/ effluent norms.

That the CTO so granted shall become invalid in
case of violation of any the above/ any law of
the land and action as deemed fit will be
initiated against the unit as per legal provisions.

Being complied by PTPS.
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Compliance of the Conditions of Environmental Clearance

Sr.
No.

Conditions

Compliance Status

All the condition stipulated by Haryana
Pollution Control Board vide their letter no.
HSPCB/Water Consent/2001/4349 dated
28th November, 2001 and No.
HSPCB/2001/947 dated 10th October 2001
should be strictly implemented

Complied by PTPS.

Utilization of land should be restricted to 136
ha and acquisition to 51.5 ha (41.5 ha for ash
disposal and 10 ha for construction yard).

Complied by PTPS.

A single bi-flue stack of 220 m height should
be provided with continuous on-line
monitoring equipments and the data collected
should be analyzed and submitted regularly

Complied by PTPS.

Water for the project to the tune of 185
cusses should be drawn from Delhi Parallel
Branch of Western Yamuna Canal for the
proposed expansion project from the
allocation of 106.5 cusecs made for the
power station. Trade effluents from the
project should be discharged into Untla drain
after ensuring its conformity to the standards
prescribed for thermal power projects

PTPS is drawning 18.5 cuse-s of raw
water from Delhi Parallel Branch of
Western Yamuna Canal for unit no 7 & 8
and drawning 8 cus«cs of raw water from
Delhi Parallel Branch of Western Yamuna
Canal for unit no 6.

Regular monitoring of water quality including
heavy metals should be undertaken around
ash pond and project area to ascertain the
change in the water quality, if any, due to
leaching of contaminants from ash disposal
area

Regular monitoring of water quality is
being carried out through MoEF&CC
approved Lab on monthly basis.

Coal should be used @ about 6000 TPD for
the expansion scheme having calorific value
of 4000 Kcallkg and sulphur content of
0.35%. As the power station is located
beyond 1000 kms from the linked coal mine
of North Eastern Coalfields Limited, ash
content in the coal should not exceed 34%.
Arrangements should be made for sprinkling
of water in coal stock yard for fire safety as
well as for controlling fine coal particles
getting airborne

Blending of imported coal is done to
maintain the calorific value and to reduce
the ash content. Dust suppression system
at wagon tipplers, conveyor belt etc.
installed in the existing coal handling
plants of PTPS are in working condition.
The water sprinkling on the coal stock is
also carried out on regular basis.

Ash generated to the tune of 7.13 Lakh
tonnes per year should be utilized in a
phased manner as per the provisions of the
Notification on fly Ash Utilization issued by
the Ministry in September, 1997. By the end
of Oth year i.e. 2014-15 full fly ash utilization
should be ensured

PTPS is presently having more than
100% Ash utilization since 2015-16 and
complying with the Notification on fly Ash
Utilization issued by the
MOEF&CC.PTPS has also submitted
action plan for the disposal of the entire
pond ash stored in ash dykes within 3
years.

The existing ash disposal are of 710 area
should be used for the existing and proposed
units at Panipat Thermal Power Station
Additional area of 340 acres, proposed for
ash disposal, should be used only if
necessary. As the ash dykes of the existing
lagoons are showing signs of erosion, a
scheme should be drawn for its compacting,
turfing and maintenance for avoiding its
breach

PTPS has undertaken the raising and
compacting of the ash dykes timely and
there is no eorsion of ash dykes.
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All the weed growth in the existing lagoons
should be immediately removed and report
submitted to the Ministry within 3 months.
The decanted water from ash pond should be
re-circulated and the discharge into nearby
drain/nallah should be immediately stopped

All the weed growth in the lagoons was
removed and Ash Water Recovery
System has been installed for recovery of
decanted water from ash dyke to reuse it
in ash slurry preparation.
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10

Up-gradation and retrofitting  of micro-
processors for the existing ESPs should be
immediately undertaken as per the
programme drawn in the regard for ensuring
reduction in SPM emission and its conformity
to the prescribed standard of 150 mg/m3

Presently unit no 6, 7 & 8 are in
operation. ESPs of unit no 6, 7, & 8 are of
updated technology having BAPCON
controllers. ESPs are tunned in shut
down period regularly for effective
working. PTPS is complying with SPM
norms. Ammonia flue gas conditioning
system has also been installed for further
improvement. Further, case for
installation of FGD & low NOx burners is
in process.

11

As certain pockets in the nearby villages,
particularly Khukhrana village, are getting
water logged due to various activities in the
region and thermal power project, a detailed
scheme should be drawn for avoiding
increase in water logged areas in
consultation with Hydrologists/reputed
institutions and submitted to the Ministry
within six months. Adequate financial
provision should be made for implementation
of necessary mitigation measure

Adequate necessary mitigation measure
had been made. Presently, there is no
water logging in near by area.

12

Following schedule should be strictly followed
as committed during the meeting of the
Expert Committee held on 24th May, 2002.
« De-weeding of ash pond lagoons by June,
2002.

» Conceptual framework for greenbelt
development by October, 2002.
+ Up-gradation of ESPs and retrofitting of
BAPCON Controllers by December, 2002.
« Geo-hydrological studies by December
2002.

. Water sprinkler system in
crushed/uncrushed coal handling area by
March, 2003.
« Setting up of Environmental Laboratory by
March, 2003.
« Garland drain around the ash pond by
March, 2003

> Deweeding was carried out before June
2002.

> Conceptual framework for greenbelt
development has been done beore
October, 2002 and presently 97450 no of
trees existing in the premises of PTPS till
date.

> Up-gradation of ESPs and retrofitting of
BAPCON Controllers had been done by
December, 2002.
>Water sprinkler system in
crushed/uncrushed coal handling area
has been provided by March, 2003
>Environment monitoring is being carried
out by MOE&F CC approved lab.
> Garland drain around the ash pond had
been provided by March, 2003

13

Recommendation contained in the risk
analysis report should be fully implemented.
A programme of mock drills should be
prepared and regularly conducted to train the
employees to handle effectively eventuality
Safety alarm devices should be installed at
strategic points including main gate,
assembly points, first aid centre etc.

Recommendation contained in the risk
analysis report are fully implemented.The
fire mock drills are being conducted on
monthly basis at different locations/sites
in plant and employees are regularly
imparted training regarding use of fire
extinguishers etc. Safety alarm devices
have been installed at strategic points
including main gate, assembly points, first
aid centre etc

14

Noise level should be limited to 75 dB and
regular maintenance of equipment is
undertaken. For people working in the area of
generator halls and other high noise areas,
earplug should be provided

Noise level is monitored regularly. The
PPEs i.e ear muffs, ear plugs etc. are
being used in high noise areas of plant.

15

For controlling fugitive dust, regular sprinkling
of water in vulnerable areas of the plant
should be ensured

Regular sprinkling is done in the plant
area for controlling fugitive dust.
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16

Greenbelt covering an area of 44 ha should
be developed around construction yard, plant
boundary, ash disposal area etc. ensuring a
tree density of 1500-2000 trees per ha. Trees
plantation should be completed during 10th
Five Year Plan. Necessary financial provision
should be made in the budget for the
purpose. A greenbelt should also be created
around coal yard for reducing fugitive dust. A
detailed plan should be drawn by October,
2002 for the purpose through specialist's
inputs.
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Greenbelt covering an area of 44 ha
having 97450 numbers of trees have
been provided till date. The tree density is
2214 trees per ha.

17

Regular monitoring for SPM, SO2 and NOx
around the power plant should be carried out
by installing at least on permanent monitoring
station which could serve as base line data.
Records should be properly analyzed and
maintained

Regular monitoring for SPM, SO2 and
NOx around the power plant is being
done two times in a week.

18

The project proponent should advertise, at
least in two local newspapers widely
circulated in the region around the project ,
one of which shall be in the vernacular
language of the locality concerned
informing that the project has been accorded
environmental clearance and copies of
clearances letter are available with the State
Pollution Control Board/ Committee and may
also be seen at website of the Ministry of
Environment & Forests at
http://www.envfor.nic.in

Complied by PTPS

19

A monitoring committee should be constituted
for reviewing the compliance of various
safeguard measures by involving recognized
local NGOs, Pollution Control Board,
Institution, Experts etc.

Complied by PTPS

20

The project authorities should inform the
Regional Officer as well as the Ministry the
date of financial closer and final approval of
the project by concerned authorities and the
date of start of land development work.

Complied by PTPS

21

The full cooperation should be extended to
the Scientists/Officer from the Regional Office
of the Ministry at Chandigarh/ the CPCB/the
SPCB who would be monitoring the
compliance of environmental status.
Complete set of impact assessment report
and the management plans should be
forwarded to the Regional Office for their use
during monitoring

Complied by PTPS
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M Gmaill Panipat Region Hspcb <hspcbropr@gTa21.gm>

draft Report on actual facts in the matter of Original Application No0.612/2022: Subhender
Applicant Versus State of Haryana Respondent, in compliance of Hon’ble National Green
Tribunal Order dated22/09/2022.

Suneel Dave <sdave.cpcb@gmail.com> Mon, Apr 10, 2023 at 11:20 AM
To: Panipat Region Hspcb <hspcbropr@gmail.com>

Okay. We may file the report before Hon’ble NGT
Thanks.

Suneel Dave.
On Mon, 10 Apr 2023 at 8:55 AM, Panipat Region Hspcb <hspcbropr@gmail.com> wrote:

---------- Forwarded message ---------

From: Panipat Region Hspcb <hspcbropr@gmail.com>

Date: Fri, 7 Apr 2023, 16:47

Subject: Re: draft Report on actual facts in the matter of Original Application No.612/2022: Subhender Applicant Versus State of
Haryana Respondent, in compliance of Hon’ble National Green Tribunal Order dated22/09/2022.

To: Suneel Dave <sdave.cpcb@gmail.com>

Please find enclosed herewith the final draft report along with all annexures after incorporating the changes suggested herein and
discussed over phone, for approval please.
From:

Regional Officer,
HSPCB, Panipat

On Fri, Apr 7, 2023 at 1:10 PM Panipat Region Hspcb <hspcbropr@gmail.com> wrote:
Please find enclosed herewith the final draft report after incorporating the changes suggested herein and discussed over phone; g
for approval please.
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